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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 127/2024

Naathu Ram Chauhan --- Applicant
Versus

Ministry of Road Transport and Highways & Ors.  --- Respondents

REPLY ON BEHALF OF RESPONDENT NO.1/ MINISTRY OF ROAD
TRANSPORT AND HIGHWAYS

BRIEF

1. That the Development is a process that creates growth brings in progress
and positive change. Development is a healthy sign. Two aspects of
development are Economic Growth and Social Progress. Economic Progress
of a nation depends on Human Resources, Infrastructure development,
healthy population growth, progress in technology etc. Network of good
roads is necessary for smooth movement of the people. transportation of
goods and development of the region which is part of healthy infrastructure.
The Government of India is taking every measure for the sustainable
development that meets the needs of the present without compromising the

ability of future generation to meet their own needs.

2. The project which is subject matter of present Original Application is
starting from Paonta Sahib at the junction of NH-72 connecting Rajban,
Shillai in the State of Himachal Pradesh and passing through Minus, Tiuni
in Uttarakhand and terminating at Hatkoti in Himachal Pradesh and was
declared as National Highway NH-72 B vide Gazette Notification S.0. 2834
(E) dated 02.12.2008. The notification is annexed as Anna;:ute—ﬂl.

Wi wwrrwilin/ PLU. Peonts Sahib
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Subsequently, the National Highway number for NH — 72 B was changed to
NH-707 vide Gazette Notification S.0. 689 (E) dated 04.04.2011, Copy of

same Is annexed as Annexure-R2.

The NH-707 leads to State capital Shimla via Rohru-Hatkoti-Theog. This
highway is a vital life line for the people living in interiors of Sirmour and
Shimla District. The apple crop from Rohru, Jubbal and Chopal is also being
carried through this road for marketing to New Delhi via Yamuna Nagar.
This highway also provides connectivity for tourists visiting various famous
destinations like MaaHateshwari Temple, Mahasu Temple at Hanol etc. A

map showing the NH-707 is annexed as Annexure-R3.

The DPRs for the projects were conducted by Mis. Consulting Engineers
Group Ltd., Jaipur and M/s. Consulting Engineers Associates, Panchkula.
The Ministry of Road Transport & Highways, Govt. of India had sanctioned
the work for Rehabilitation/ Upgradation of the NH-707 in five numbers of
packages which are being implemented through Project Implementation
Unit (PIU). Paonta Sahib, District Sirmour, Himachal Pradesh. The details

of the packages are as below:

Sr.

No.

Project Start Date|Length[Lane runtmctow’ Executing

(Name (km) [Configuration [Agency

Paonta 08.04.2021125.00 4 Lane/ 2 LaneM/s. ABCI
Sahib - with Pavediinfrastructures Pvt. Ltd.

Hewna Shoulder/ 2

Lane

Hewna- 24.03.2021125.00 [ELnne M/s. R.G. Buildwell
Ashyari Engineers Ltd.

LS ]

Ashyari-  [24.09.202125.00 2 Lane/M/s. HES Infr\a w,td,

) v o 3

&
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Sr. |Project Start Date|LengthLane Contractor/ Executing]
No. [Name (km) |[Configuration [Agency
Shri Kyari intermediate
Lane
4 (Shri Kyari-08.04.2021{19.90 [Intermediate |M/s. PRI Projects &
Gumma Lane Infrastructure Ltd.-
Dhatarwal Cunsnuctiﬂnl
[Company Pvt. Ltd. (JV)
5 umma-  22.04.20228.65 [Intermediate  [M/s.Shivalik Buildtech
Fﬂdiz Lane Pvt.Ltd.

The projects include widening of existing roads to four lane/ two lane
with paved shoulder/ two lane/ intermediate lane with earthen shoulders,
construction of minor bridges. road side drains, rest area, bus bays, etc.
Besides these, requisite slope protection by way of retaining walls, breast
walls, toe walls, gabion wall etc. and measures such as shoterete crib with
vegetation, coco fibre/ jute erosion control blanket with shrub plantation,
hydro seeding, bamboo plantation, geocell with hydro seeding, interlink

chain mesh ete. on slopes are also being provided.

The NH-707 road traverses through plain/rolling and mountainous/steep
terrain having carriageway configuration as single/ intermediate lanes in
Sirmour and Shimla. The area is marked by a highly dissected

mountainous terrain with sharp-lofty ridges and steep valley slopes.

Geologically, age of the rock formations occupying the districts ranges
from the Pre-Cambrian to the Quaternary period. The generalized

geological succession in the area as per geological study reptj;t/by'thc

DPR Consultant is as given below: *‘ >
L
u:;zé joct Divector
]
Ministry-f Road & Highways

(v v |
ﬁ«“{iﬂﬂm*FH.U.MMB
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Era Period Formation Lithology
Sand with pebbles and clay
) & multiple cyclic layers of]
Recent ofAlluvium  fvalley fills| _
NQuatemar}f _ ) medium to coarse-grained
Pleistocene  |Older alluvium _
sand with pebbles of
andstone and lenses of clay
Pliocene Sandstone, shale,
Tertiary M Siwalik Group conglomerate,  mudstone,
Miocene clay. gravel & boulder beds
_ Grey, Purple sandstone,
L-Miocene- . _
" Kasauli/Dagshai/Subathulshale, nodular clay, shale,
Oligo-Eocen
limestone etc,
Limestone, shalg]
[Pre-
) Pre Karol/Infra Karol,carbonaceous shale, slate,
Tertiary ‘ -
. Carboniferous|Blainis boulder beds \grf:ywack e, dolomitic
roup
limestone
Devonian  [Jaunsar Series Slates schist phyllite
Pre-cambrian |Chail Series Slates called Shimla Slates
_ Quartzites,  schist  and|
Achaean Jutogh Series _
limestone

8. Further Authority’s Engineer vide Letter No.LNM/MoRTH-PIU/PKG I-
V/2023-24/2766 dated 14.03.2024 and LNM/MoRTH-PIU/PKG 1-V/2023-
24/2785 dated 20.03.2024 has submitted that the geology of the project

arca comprises the Deoban, Tiuni, Ropri and Sundernagar formations of

Shali group. Massive dolomite, shale, limestone, quartzite, siltstones and

phyllite are the important lithological formations in the project area.

Project area geological characteristics are as given below:

VI W | Govemment of indla
wy. wheermie / P1.U. Pronta Sahic
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|Group [Formation Lithology

) ) Massive dolomite shale and limestone
[Deoban formation

[Stromatolite limestone and shale

Shali  [Tiuni formation (AtulMassive quartzite shale, slate, and basic

Group lQuartzite) [ngressives

Ropri member Red shales and siltstone

Sunder Nagar formation (Shales, slates, phillites and quartzite

9. Al the project site, it is noticed that the rock mass is mostly having low
strength and moderately to highly weathered (at places it is completely
weathered) and comprises of mainly shale, slate, quartzite, etc. These
rocks, under saturated conditions, loose their strength drastically and are
prone to rapid erosion and subsequent scitlement, especially, in the
monsoon season. Copy of letter No. LNM/MoRTH-PIU/PKG [-V/2023-
24/2766 dated 14.03.2024 and LNM/MoRTH-PIU/PKG 1-V/2023-24/2785
dated 20.03.2024 are annexed as Annexure -R4 & R5.

PARA WISE REPLY

1. That the contents of Para 1 of the application is completely false and
wrong, hence denied. It is respectfully submitted that the rehabilitation and
upgradation to four lane/ two lane with paved shoulder/ two lane/
intermediate lane with earthen shoulders of Paonta Sahib — Gumma - Fediz
Section of NH-707 in the State of Himachal Pradesh under Green National
Highways Corridor Project with the loan assistance of the World Bank is
executed by strictly following the wvarious statutory provisions and
Environmental Law. It is further submitted that the project include

widening of existing roads to two lane roads with paved shoulders/two

lane/intermediate lane with earthen shoulders. construction
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bridges. roadside drains, rest areas, bus bays etc. Besides these, requisite
slope protection by way of retaining walls, breast walls, toe walls, gabion
walls etc. and measures such as shotcrete crib with vegetation, coco
fibre/jute erosion control blanket with shrub plantation, hydro seeding,
bamboo plantation, geocell with hydro seeding. interlink chain mesh etc.
on slopes are being provided. It is further submitted that hill cut material
generated is being utilized in construction of various projects components
such as gabion wall, breast wall, toe wall, wearing coat, bituminous base
course, non-bituminous base course, sub base, sub grade etc. It is further
submitted that muck is being utilized at various disposal sites for
developing resources such as playground, parks, wayside amenities etc.
with permission/consent of concerned landowner. It is further
submitted these sites are provided with retaining structures and slope
protection works by the executing agencies. It is further submitted that all
the executing agencies control disposal of all forms of waste generated by
the construction operations and in all associated activities in their
jurisdiction. Some of the Photos of the protection work in Muck disposal

sites is annexed as Annexure-R6.

That the contents of Para 2 of the application is matter of record as far as
residence of the applicant is concerned. Rest of the para is wrong and false,
hence denied. It is submitted that all the executing agencies follow the
guidelines regarding Construction & Demolition Waste Management
Rules, 2016 of MoEF&CC. The compliance of the said rules is annexed as

Annexure-R7.

That the contents of Para 3 of the application are wrong and false, hence

denied. All the contracts and the execution is carried out by following due o
process of the law and following the environmental laws and f_,,«-"
o~
Direcior
L
Mini 4 Highways

wrE | Gavernmant of Indis
T s, uhem Wi P P %,
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4. That the contents of Para 4 of the application is matter of record. It is

submitted that Project is executed after conducting proper geological study
of the area and taking into consideration the ecological sensitivity of the
terrain. The Para 7, 8 and 9 of the brief of the reply be read as part and

parcel of this area.

5.&6. That the contents of 5 & 6 of the application is wrong and false, hence
denied. The aforesaid projects have been awarded on Engineering,
Procurement, and Construction (EPC) mode which cover all the
Contractor’s obligations/ responsibilities including but not limited to the

following:

(1) To undertake the survey, investigation. design, engineering,
procurement, construction of project highway together with provision of
project facilities etc. as per MoRT&H’s specifications for Road and
Bridge Works in accordance with which it is Contractor’s responsibility
to control the disposal of all forms of waste generated during the

construction operations and in all associated activities.

(i)  Performance and fulfillment of all other obligations of the
Contractor in accordance with the provisions of EPC Agreement and

matters incidental thereto.

(iii) During continuance of the contract, the Contractor and his sub-
contractors shall at all times abide by the extant applicable environmental
acts, regulations/rules made there under, including any notifications,
government orders, bye laws and/or amendments there to, of the Central/

State Government or the local authority.

(iv) The Contractor shall, at its own cost and expenses is required to

obtain and keep in force and effect such Applicable Permits in.ci Qrmity

Prolgct Direcior

A, wherwfm P, U. Paonta Sahib

A
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with the Applicable Laws as required including but not limited to
Permission from concerned land owner(s) for disposal of hill cut

materials on private land, License for use of explosives for blasting etc.

The work of supervision of construction has been awarded to Authority’s
Engineer ie. M/s L.N. Malviya Infra Project Pvt. Ltd., Bhopal for
aforesaid projects. The contract for consultant’s services for Authority’s
Engineer covers all obligations / responsibilities of Authority’s Engineer;

including but not limited to the following:

i. Authority’s Engineer is responsible for supervising the designs,
construction and maintenance and operation of the projects takes

place in accordance with provisions of the EPC Agreement.

ii.  Further, Authority’s Engineer is responsible for reviewing and
approving the drawings furnished by the Contractor along with
supporting data, including geotechnical and hydrological
investigations, characteristics of materials, topographical surveys
etc.; and for specifying the conformity or otherwise of such
drawings with scope of project and applicable specifications &

standards.

Further, instructions have been issued vide various letters. inspection
notes, minutes of meeting to the Contractor and Authority’s Engineer
to ensure necessary action for providing appropriate protection
measures at the muck utilization locations so as to prevent
unauthorized dumping, to ensure necessary action vis-d-vis taking

approval from appropriate competent authority/ body/ concerned land

owner prior to taking up any work, to ensure slope protection
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stability of muck utilization sites etc. A copy of some of the letters,

inspection notes. minutes of meeting ete. vide which such instructions

have been issued is annexed as Annexure — RS,

All the executing agencies control the disposal of all forms of waste
generated during the construction operations and in all associated
activities.

The hill cut material generated is being utilized in construction of
various project components such as gabion wall, breast wall, toe wall,
wearing coat, bituminous base course, non-bituminous base course,
sub base, sub grade etc. Further, the muck is being utilized at various
disposal sites for developing resources such as playground, parks,
wayside amenities etc. with permission/ consent of concerned
landowner. Some of these sites are Govt. acquired sites, some sites are
being stabilized with permission of forest department and some sites
have been arranged by the Contractor with consent/ agreement with
local people/ panchayat. These sites are provided with retaining
structures and slope protection works by the executing agencies. The
details regarding muck generation, utilization, disposal, number of
disposal sites along with relevant permissions are annexed as
Annexure — R9. It may be seen that total muck generated from hill
cutting is 47.05 Lakh Cum & muck generated due to landslide is 5.25
Lakh cum deposited on road, total being 52.30 Lakh cum. Out of
52.30 Lakh cum, total 39.8 Lakh cum have been disposed of at
designated muck disposal sites & 12.5 Lakh cum have been utilized in
road construction leaving NIL muck unattended. The Contractors have
dutifully obliged the extant Guidelines and managed to dispose of

generated muck at various places mentioned above. As such

T
Ministry Transpon
e | Government

India
A f e wim | PLU. Paonts Sahib
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raised regarding the disposal of muck generated are contrary to the

facts and not worthy of consideration.

Further, location wise reply to the photos mentioned in the O.A. is

annexed as Annexure — R10.

That the contents of Para 7 of the application is admitted to extent which is
part of official record. Rest of Para is wrong and false, hence denied. These
projects envisage improvement and widening of the existing roads through
different sections as detailed in para 3 above. Length of each of the project
is less than 100 km. Further, width of existing ROW/ acquired land/
diverted land has a minimum width of 18 m and a maximum of 32 m.
Accordingly. the additional land acquisition invelved is far less than 40 m.
As such, these projects did not require EIA Approval/ Environment
Clearance in terms of 14.09.2006 Notification of MoEF&CC, as amended
from time to time. Moreover, Hon’ble Supreme Court of India in the
matter of National Highways Authority of India versus Pandarinathan
Govindarajul & ANR. wherein similar allegations was received for
Villuppuram-Nagapattinam Highway having length of 179.5 km. The

Hon"ble Supreme Court had issued following verdict:

“There is no requirement for obtaining environmental clearances for NH
45-A Villuppuram — Nagapattinam Highway as land acquisition is not
mare than 40 meters on existing alignments and 60 meters on
realignment or by passes."

Further, Hon ble Court also directed “that the Ministry of Environment,
Forest and Climate Change (MoEF&CC), Government of India shall

Maistry of
wrmar | Gowemmant of india
o .f.‘ﬂ-_;l m* ! P.I.Lr. Fm ﬁl‘hm
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permissible for National Highway projects beyond a distance of 100 kms

and. if permissible, under what circumstances. ™

The instant project is brownfield expansion and additional acquisition of
land is far less than 40 m width therefore none of the projects under
implementation attracts the provisions under EIA Approval/Environment
Clearance in accordance with MoEF&CC Notification dated 14.09.2006
as amended time to time. The Gazette Notifications of Ministry of
Environment and Forest with S.0. No. 1533 (E) dated 14.09.2006 and
S.0. No. 2559 (E) dated 22.08.2013 along with Hon’ble Supreme Court
of India Judgment dated 19.01.2021 in the matter of National Highways
Authority of India versus Pandarinathan Govindarajul& ANR are

annexed as Annexure — R11 & RI12.

With regards to Expert Committee to examine whether segmentation is
permissible for National Highway projects beyond a distance of 100
kms and, if permissible. under what circumstances, Expert Committee
submitted its report to MoEF&CC which was circulated to MoRT&H
vide letter dated 19.07.2023. Expert committee inter-alia recommended
that  “Segmentation of road projects is desirable under certain
circumstances and can be considered for highway/road projects. This
should be resorted to in such a fashion that the project work gets
completed in a timely and cost effective fashion and duration of the
same shall be reflected in the EIA-EMP report. It is with this objective
in mind that the applicability of prior EC, as per EIA
notificationl4.09.2006 and its subsequent amendments shall hold good
Jor expansion of National Highways and State Highways and shall
follow notification no. S.0. 23539€ dated 22.05.2013 Lg

o

T
AT
Munstry of T
| Govemmant of india

% 4, sy e/ PLU. Paonta Sahib
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MoEF&CC”, MoEF&CC letter No. F. No. 3-65/20201A-111 dated
19.07.2023 is annexed as Annexure-R13.

8.9,10,11,12&13. That the contents Para 8.9.10,11.12&13 is admitted to the

extent which is part of official record. Rest of the para is wrong and false,
hence denied. That the contents of Para No. 8 to 11 and Para No.13 of the
complaint are same and pertains to matter on record requires no comments,
rest of the contents are contrary to the facts and as such are denied and not
worthy of consideration. The hill cut material generated is being utilized as

detailed in comments on Para 5 & 6 above.

These sites are provided with retaining structures and slope protection
works by the exccuting agencies as detailed in earlier paras. Further,
compliance to Construction and Demolition Waste Management Rules is
detailed in Annexure — R7. The slope protection works such as shoterete
crib with vegetation, coco fibre/ jute erosion control blanket with shrub
plantation, hydro seeding, bamboo plantation, geocell with hydro seeding,
interlink chain mesh ete. in addition to retaining walls, breast walls, toe
walls, gabion wall etc. along the highway alignment have also been taken
up. Some representative photographs showing slope protection works are

annexed as Annexure-R14.

The Himachal Pradesh was affected due to heavy rains in Monsoon,
2023. The State Government vide Notification No. REY (DMC) (F) 2-
5/2023 dated 18.08.2023 declared the whole State of Himachal Pradesh
as “Natural Calamity Affected Area”. The copy of the same is annexed

as Annexure-R15. There was unprecedented rainfall, landslides and

extremely adverse weather conditions which also caused damage to
project stretch and works including muck disposal sites. The damages/

slides/ road closures have been reported to District pi ter

ufraran
Ly o
Wity of

3. ofme wifw / PLU. Pacnta Sahib
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Management Authority (DDMA) on daily basis. The repair/

restoration works have already been taken up.

However, it appears that photographs attached in the OA no. 127 of
2024 by the applicant perhaps pertain to the period of Natural
Calamity as indicated above and the locations/ works that have been

adversely affected due to the Natural Calamity.

Tree cutting permission on forest as well as non-forest land along with
FCA permission was obtained from Himachal Pradesh Forest Department.
The copy of the same are collectively annexed as Annexure —R16 (Colly).
Further, in the State of Himachal Pradesh subsequent to obtaining tree
cutting permission. the trees were cut by Himachal Pradesh State Forest
Development Corporation Limited (HPSFDC Ltd.). Accordingly,
necessary action for tree cutting was taken by HPSFDC Ltd.

14. That the contents of Para 14 of the application needs no reply being matter

of record.

15. That the contents of Para 15 of the application is wrong and false, hence
denied. It is submitted that the project is executed by following all the rules
and regulations as detailed in the above paragraphs considering the ecology

and environmental issues of the area.

16. That the contents of Para 16 of the application needs no reply being matter

of record.

Reply to Grounds

1 to 7- That the para-wise reply stated above be read as the reply to the grounds. /

-'_rmm- i E|r|._ 1ar
g T L' sk

Ihirisiry ol Rgad r & Highways
of india
Sahib
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That the applicant had filed O.A. No. 504/23 for the same cause of action which

Reply to Limitation

was disposed by this Hon’ble Tribunal with the directions to approach the
Government which the applicant has not done, hence the present application is

not maintainable.

Reply to the praver

The Prayer clauses of the applicant are not maintainable.

It is therefore humbly prayed to this Hon ble Tribunal to dismiss the application
of the applicant with costs. Further, the deponent craves for the liberty to raise
any further submissions or file additional replies on behalf o respundeq[_ no. 1,

if need arises during the course of arguments.

/ 7 f ofezr witm | PLUL Paonta Sahib
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 4th April, 2011

5.0, 68%(E).— In exercise of the powers conferred by sub-sections (2) and (3) of section 2 of

the National Highways Act, 1956 (48 of 1956). and in superscssion of the notification of
the Government of India in the Ministry of Road Transport and Highways. issued vide
number 8.0.542(F), dated the 5™ March, 2010. except as respects things done or omitted
to be done before such supersession, the Central Government hereby substitutes the
following Schedule to the National Highways Act, 1956, mentioning the National
Highway numbers in force before the said notification as “old National Highway (NIT)
numbers” under column (4) and New National Highwuy numbers as per the said
notification under column (2) of the Schedule, namely:-

SCHEDULE
{See section 7}
National Highways

SL. | New NH Description of National Highwavs (NHs) Old NH
No. No. { Ne.
- . oy ==k
(L) 2) 3) I |
1 1 The highway connecting Uri, Baramula, Srinagar, Kargil and | 1A & 1D w

:‘ | terminating at Leh in State of J&K :

2 2 The highway starting from its junction with NH-15 near Dibrugarh | 37, ﬁl.jf}.'"!
in the State of Assam connectine Sibsagar and Amguri in the State | 150 & 54 |
of Avcam, Mohohohung, Wokha and Kohima in the State of | |

| Nagaland, Tmiphat and ©hurachandpur in the State of Manipur, !
Seling, Serchhip, Lovvotia sod temynating at Tuipang in the Siate
| S P _J_E.I_H:EZEE e ——— e e
3 l 202 | The highway starting from it junction  with NH-2 near | 155 & 150
| Mokokchung i the Staze of wrealand conuecting Tuensang, |
' Samparee and Metusd in - State of Nugaland fessami, Ukivul and '
fermineling & its junenon with NH-2 near Imphal in the State of
: T e L TS
4| 10%  !The highway siarting frory §is junction with NH-2 near Imphal and | 30

ftermunating at loreh (doMyanmar Border) in the State of
| Manipur.
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2 302

| The highway starting from its junction with NH-2 near Theriat and
' terminating at Lunglei in the State of Mizoram,

S4A

6 | 502

The highway starting from its junction with NH-2 near Venus
' Saddle in the State of Mizoram and terminating at Saiha in the State
of Mizoram.

o
-
-
”
o

B ®

»

o |
Ll

The highway connecting Atari (India/Pakistan Border) Amritsar-
Jalandhar-Hoshiarpur in the State of Punjab, Naduan, Hamirpur,
Toni Devi, Awa Devi, Mandi, Kullu and terminating at Manali in
State of Himachal Pradesh.

1,21,70, @
76&88

' The highway starting from its junction with NH-3 near Hamirpur
| and connecting Bhota, Ghumarwain and terminating near Ghaghas
| on NH 154 in Himachal Pradesh.

88

o9 o9

| The highway starting from Nagrota at the junction of NH-154

3 in Himachal Pradesh.

connecting Ranital,Jawalamukhi and terminating at Naduan on NH- |

20A, 88

99

0 | 350

T R

The highway starting from its junction with NH-154 near Mataur
and connecting Kangra, Ranital, Dera Gopipur and terminating at
Mubarakpur at the junction of NH-3 in Himachal Pradesh.

88, 20A

“The highway starting from its junction near Jalandhar on NH-44 in
!Punjab and connecting Nakodar, Mahatpur, Moga, Badhni and

terminating at its junction with NH+7 near Barnala in the State of |

Punjab

=

' The highway comnecting Mayabandar Port Blair, Chiriyatapu in
Andaman Nicobar Islands.

B

‘The highway connecting Firozpur, Moga, Jagraon, Ludhiana,
Kharar in the State of Punjab, Chandigarh, Kalka in Haryana, Solan,
Shimla, Theog, Narkanda, Rampur. Chini and proceeding to the
Border between India and Tibet near Shipkila in the State of
| Himachal Pradesh.

95,21 &

S

' The highway connecting Kharar Ropar (Rup Nagar) in the State of
| Punjab Swarghat, Nauni, Darlaghat and terminating at its junction
with NH-5 near Shimla in the State of Himachal Pradesh.

1

21,88

w
-

\ﬁ‘l—

L=

" The highway starting from its junction with NH-5 near Pinjore in
Haryana connecting Baddi, Nalagarh and terminating at its juction
| with NH-205 near Swarghat in the State of Himachal Pradesh.

e
>

Ut I B A A Ee B An A An B an o

| The highway starting from its junction with NH-27 near Jorabat in

the State of Assam connecting to Shillong, Dhaleshwar, Kanpui,
| Aizawal and terminating at its junction with NH-2 at Selling in the
J State of Mizoram.

=5
o~
> 1

® ® 0 9P
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| The highway starting from its junction with NH-6 near Shillong and |
terminating at Nongstoin in the State of Meghalaya. |

A& 44

P ——

18

206

The highway starting from its junction with NH-6 near Jowai |
connecting Dauki and terminating at its junction with NH-106 near |
Mylliem in the State of Meghalaya.

40

19

306

The highway starting from its junction with NH-6 near Kanpui in
the State of Mizoram and terminating at its junction with NH-37
near Silchar in the State of Assam,

20

The highway starting from Fazilka (India’Pakistan Border and
connecting Abohar, Malaut, Bathinda, Barpala, Sangrur, Patiala,
Rajpura in the State of Punjab, Panchkula, Raipur Rani, Dhanana in _
the State of Haryana, Ponta-Sahib in Himacha! Pradesh, nedr |
Dehradun, Rishikesh, Devprayag, near Rudraprayag, Karnaprayag, |
Chamoli, Badrinath, Mana in the State of Uttarakhand. |

107

10, 15,22,
58.64, 71,
12.& 73

The highway starting from i1s junction with NH-7 near Rudraprayag
and connecting Guptkashi Phata and terminating at Gaurikund near
Kedarnath Dham in the State of Uttarakhand.

307

the State of Uttarakhand and connecting Mohand, Biharigarh, and |
terminating its junction with NH-344 near Chhutmalpur in the State |
\ of Uttar Pradesh. |

23

507

| s , — Sv——
| The highway starting from its junction with NH-7 near Dehradun in

The highway starting from NH-7 near Hurbatpur mnm:::tin_g_:
Vikasnagar, Kalsi, Barkot and terminating at its junction with NH- |
134 in State of Uttarakhand,

24

707

The highway starting from its junciton with NH-7 near Paonta
Sahib connecting Rajhan, Shillai, Minas in the State of Himachal |
Pradesh and passing through Minus-Tiuni in Uttarakhand and

' terminating at Hatkoti in the State of Himachal Pradesh, '

907

iIThe highway starting from its junction with NH-7 near Paonta

 Sahib in the State of Himachal Pradesh and connecting Darpur,
Ledi, Mustafabad, Jagadhri and terminating at its junction with
NH-344 near Yamuna Nagar in the State of Haryana,

The highway starting from its junction with NH-37 near Karimganj
in the State of Assam connecting Patharkandi, Churaibari, Ambasa,
Teliamura, Agartala, Udaipur and terminating at Sabrum
Indo/Bangladesh Border in the State of Tripura.

27

108

The highway starting from its junction with NH-8 near Manu in the
State of Tripura connecting Mamit. Lengpui, Sairang and
lerminating at its junction with NH-6 near Aizawl] in the State of
Mizoram

L B B B N BN BN BN BN N B N E N E N NNENNNNNNNEENENENENNEEEREREENK)
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28 9

The highway starting from its junction with NH-7 near Malaut in
the State of Punjab connecting Dabwali, Sirsa, Fatehabad, Hisar,
Hansi, Rohtak, Bahadurgarh in the State of Haryana. Delhi,
Ghaziabad, Moradabad,Rampur,Bilaspur in the State of Uttar
Pradesh, Rudrapur, Sitarganj-Khatima, Tanakpur and terminating at
Pithoragarh in the State of Uttarakhand.

10, 24, 87,

74 & 125

Rudrapur, Haldwani Nainital, Bhowali,
' Dwarahat, Chaukhutiva, Gairsaing, Adbadri and terminating at its
 juction with NH-7 near Kamaprayag in the State of Uttarakhand.

The highway starting from its junction with NH-9 and connecting |
Almora, Ranikhet, |

87

309

The highway starting from its junction with NH-9 near Rudrapur
connecting Kashipur, Ramnagar, Dhumakot, Thalisain, Tripalisan,
Bubakhal, Pauri and terminating at its junction with NH-7 near
Srinagar in the State of Uttarakhand.

74,121 &
119

' The highway starting from its junction with NH-9 at Moradabad
| connecting Chandausi, Babrala, Aligarh terminating at its junciton
on NH-44 at Agra in the State of Uttar Pradesh.

93

The highway starting from its junction with NH- 9 near Rohtak
connecting Gohana and terminating at its junction with NH-44 near
Panipat in the State of Haryana.

TIA

Ll
tisd
=

The highway starting from its junction with NH-27 near Siliguri in
' the State of West Bengal connecting Sivok, Kalimpang near N.H-10
and terminating at Gangtok in the State of Sikkim.

31C, 31 &
31A

14 110

connecting Karsiyang and terminating at Darjiling in the State of
West Bengal.

The highway starting from its junction with NH-10 near Siliguri |

55

The highway starting from its junction with N.H-68 near Jaisalmer
connecting Pokaran, Bikaner, Sri Dungargarh, Ratangarh and
terminating at its junction with NH-52 near Fatehpur in the State of
Rajasthan.

15& 11

W6 | 12

' The highway starting from its junction with NH-27 near Dalkola
connecting Raiganj. Gajol, Maldah, Farakka, Morgram,
Baharampur, Krishananagar, Ranaghat, Barasat, Kolkata, Kakdwip
and terminating at Bok-Khali in the State of West Bengal.

34&117

12

| The highway starting from its junction with NH-12 near Barasat
connecting Gaighata, Bangaon and terminating at Indo/Bangladesh
Border in the State of West Bengal.

35

i8 |' 13

The highway starting from Tawang connecting Bomdila, Nechipu,
Seppa, Sagalie, Ziro, Daporijo, Along, Pasighat, Tezu and
terminating at its junciton with NH-15 near Wakro in the State of

Arunachal Pradesh.

1226 G —5
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39

14

40

The highway starting from its junction with NH-12 near Morgram
connecting Rampur Hat, Siuri, Raniganj, Bankura, Garhbeta, |
Salbani and terminating at its junction with NH-16 near Kharagpur |
in the State of West Bengal.

60

114

The highway starting from its junction with NH-14 near Mallarpur
connecting Mayureswar, Prantik, Bolpur, Bhedia, Guskhara, Talit
and terminating at its junction with NH-19 near Barddhaman in the |
State of West Bengal.

41

il4

The highway starting from its junction with NH-14 ncar Bankura
and terminating at its junction with NH-18 near Puruliya in the State
of West Bengal,

GOA

15

The hlghway starting from its junction with NH-27 near Baihata-
Charali connecting Mangaldai. Dhekiajuli, Tezpur, Banderdeva,
North Lakhimpur, Dibrugarh, Tinsukia, Dum Duma in the State of
Assam and terminating at its junction with NH-13 near Wakro in |
the State of Arunachal Pradesh. |

52,52B &
37

43

115

The highway starting from its juction with NH-15 near Dum Duma
connecting Saikhoaghat, Kundil Bazar in the State of Assam and !
terminating at its junction with NH-13 near Roing in the State of |
Arunachal Pradesh. '

215

The highway starting from its junction with NH-15 near
Mahadevpur connecting Namchik.Changlang, Khonsa, Kanubari in
the State of Arunachal Pradesh and terminating at its junction with
NH-15 near Dibrugarh in the State of Assam.

45

315

328

The highway starting from ils junction with NH-I5 near Makum |
connecting Ledo. Lekhapani in the State of Assam and terminating | 1
at India™yanmar Border, r

I8 & 153 |

4

415

The highway starting from its junction with NH-15 near Ghopur in |

the State of Assam connecting ltanugar in the State of Arunachal |
Pradesh , Daimukh and terminating at its junction with NH-15 near
Banderdeva in the State of Assam,

47

The highway starting from its junction with NH-15 near Kuiﬂjﬁ-n.r
connecting Jonai in the Staie of Assam and terminating at its
junction with NH-13 near Pasighat in Arunachal Pradesh.

48

715

The highway starting from its junction with NH-15 near Tf.jpur
connecting Jakhalabandbu. Bokakhat, Jorhat and terminating at its
Junction with NH-2 near Jhanji in the State of Assam

TR2A

52

3TA& 3T
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49

[

6

Jhe highway starting from its junction with NH-19 near Kolkata
connecting Kharagpur in the State of West Bengal, Baleshwar and
Bhubaneshwar in the State of Orissa, Vishakhapatnam, Vijayawada,
Nellore in the State of Andhra Pradesh and terminating at its
junction with NH-48 near Chennai in the State of Tamil Nadu.

5,6,60 &
217

The highway starting from its junction with NH-16 near Kolaghat
aad terminating at Haldia Port in the State of West Bengal.

4]

The highway starting from its junction with NH-16 near
Bhubaneshwar connecting Puri-Konark and Puri-Satpada in the
State of Orissa.

203, 203A

and terminating at Gopalpur in the State of Orissa.

The highway starting from its junction with NH-16 near Chhatrapur |

¥
217

The highway starting from its junction with NH-16 near Kathipudi
connecting Kakinada, Machilipatnam and terminating at its junction
with NH-16 near Ongole in the State of Andhra Pradesh.

214, 214A
o]

716

The highway starting from its junction with NH-16 near Chennai
connecling Tiruttani in the State of Tamil Nadu and terminating at
its junction with NH-71 near Ranigunta in the State of Andhra
Pradesh.

205 L
|

The highway starting from its junciton with NH-10 near Sivok
connecling Bagrakol, Chalsa, Nagarkata, Goyerkata, Birpara,
Falakata, Sonarpur, Koch-Bihar, Tufanganj in the State of West
Bengal, Golakganj, Bilasipara-North Salmara, Goalpara, Boko and
terminating at its junction with NH-27 near Guwahati in the State of
Assam.

310, 31,
31B.31D
& 37

The highway starting from its junciton with NH-17 near North
Salmara and terminating at its junciton with NH-27 near Bijni.

31

The highway starting from its junction with NH-17 near Patkan in |
the State of Assam connecting Tura, Dalu, Baghmara, Rongjeng
Damra in the State of Meghalaya and terminating at its junction
with NH-17 near Dudhnai in the State of Assam.

51 & 62

The highway starting from its junction with NH-17 near Birpara
connecting Madari Hat. Rajabaht Khawa terminating at its junction |
with NH-27 near Salsabari in the State of West Bengal.

HE

The hig_ﬁﬁ:ﬁ:f Et_a_ning from its junction with NH-17 near Goyerkata

and terminating at its junction with NH-27 near Dhupgari in the
State of West Bengal. |

“The highway starting from its junction with NH-17 near Baradighi |
and terminating at i1ts junciton withk NH-27 near Mainaguri in the !
State of West Bengal. ;

- — - — —— S — . __L - ———
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61 18 The highway starting from its junction with NH-19 near Govindpur | 32.33. 6 |

connecting Dhanbad Chas in the State of Jharkhand, Puruliya, & 5
Balarampur in the State of West Bengal, Chandil, Ghatshila,
Baharagora in the State of Jharkhand, T. junction with NH-49,
Baripada, Betnoti and terminating at its junction with NH-16 near
Baleshwar in the State of Orissa.

]

62 11§ | The highway starting from its junction with NH-18 near Asanbani 32
connecting Jamshedpur in the State of Jharkhand.

63 19 The highway starting from Delhi connecting Mathura, Agra, | 2
Kanpur, Allahabad, Varanasi, in the State of Uttar Pradesh. |
Mohania, Aurangabad, Dobhi in the State of Bihar, Barhi, Bagadar,
Gobindpur in the State of Jharkhand, Asansol. Palsit and
lerminating at its junction with NH-16 near Kolkata in the State of
West Bengal.

64 119 The highway starting from its junction with NH-19 near Dehn 2C
connecting Akbarpur, Jadunathpur and terminating at Bihar/UP
Border near Jadunathpur in the State of Bihar,

319 The highway starting from its junction with NH-19 near Mohania 30

connecting Dinara, Charpokhari, and terminating at its junction
with NH-922 near Ara in the State of Bihar,

519 The highway starting from its junction with NH-19 near Sikandara | 2A
and terminating at its junction with NH-27 near Bhognipur in the
State of Uttar Pradesh. |
67 719 The highway starting from its junction with NH-19 near Ftawah in | 92

the State of Uttar Pradesh connecting Bhind and terminating at its | l
junction with NH-44 near Gwalior in the State of Madhya Pradesh. [

68 919 The highway starting from its junction with NH-19 near Palwal 718
connecting Sohna, Dharuhera and terminating at its junction with
NH-352 near Rewari in the State of Haryana. '

69 20 The highway starting from its junction with NH-31 near | 23. 3]. 33,
Bakhtiyarpur connecting Bihar Sharif, Nawada, Rajauli in the State | 75 & 215
of Bihar, Kodarma, Barhi, Hazaribag, Ranchi, Khunti, Murhu.
Chakradharpur, Chaibasa and Jaintgarh in the State of Jharkhand,
Parsora, Kendujhargarh and terminating at its junction with NH-16
near Panikholi in the State of Orissa.

70 120 The highway starting from its junction with NH-20 near Rihar | g7
Sharif connecting Nalanda, Raizir, Hisua and terminating at its
Junction with NH-22 near Gaya e State of Bil:ar, |

| CNER— — —— i —=3
n 320 The highway starting from its junction with NH-20 near Ramgarh 23
connecting Gola and texminating at its junction with NII-18 near

Chas in the State of Jharkhand. J
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520

The highway starting from its junction with NH-20 near Parsora and
terminating at its junction with NH-143 near Rajamunda in the State
of Orissa.

215

21

The highway starting from its junction with NH-48 near Jaipur
connecting Dausa, Bharatpur in the State of Rajasthan and
terminating at its junction with NH-44 near Agra in the State of
Uttar Pradesh.

22

The highway connecting Sonbarsa (Indo/Nepal Border), Sitamarhi,
Muzaffarpur, Hajipur, Patna, Punpun, Gaya, Bodh Gaya, Dobhi in
the State of Bihar, Hunterganj, Chatra and terminating at its
junction with NH-39 near Chandwa in the State of Jharkhand.

77,19, 30,
B3 & 99

75

The highway starting from its junction with NH-22 near
Muzaffarpur connecting Dholi, Mushrigharari and terminating at its
junction with NH-31 near Barauni in the State of Bihar.

28

322

The highway starting from its junction with NH-22 near Hazipur
and terminating at its junction with NH-122 near Mushrigharari in
the State of Bihar.

103

3

522

The highway starting from its junction with NH-22 near Chatra
connecting Hazaribagh and terminating at its junction with NH-19
near Bagodar in the State of Jharkhand.

e ————— r— e e,

J

T

==
e

722 |
l

The highway starting from its junction with NH-22 near
Muzaffarpur connecting Rewaghat and terminating at its junction
with NH-31 near Chhapra in the State of Bihar.

102

= |

922

The highway starting from its junction with NH-22 near Patna
connecling Ara, Bhojpur and terminating near Buxar in the State of

‘ Bihar.

84,30

23

The highway starting from its junction with NH-52 near Kothum
connecting Lalsot, Karauli, Bari and terminating at its junction with
NH-44 near Dhaulpur in the State of Rajasthan,

1HA &
11B

|
14]

The highway connecting Sonauli (Indo/Nepal Border), Pharenda,
Gorakhpur, Ghazipur, Zamania and terminating at its junction with
NH-19 near Saiyad Raja in the State of Uttar Pradesh.

29&97 |

25

1

The highway starting from its junction with NH-68 near Barmer
connecting Kawas, Madhasar, Dhudhwa, Bagundi, kher, Tilwara,
Balotra, Pachpadra, Kalyanpur, Jodhpur, Kaparda, Bilara, Jaitaran,
Bar and terminating at its junction with NH-58. near Beawar in the

State of Rajasthan.

112 &14

83

The highway starting from its junction with NH-25 near Jodhpur
connecting Balesar, Dechhu and terminating at its junction with
NH-11 near Pokaran in the State of Rajasthan.

114

1229 GINY—B
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26 The highway starting from its junction with NH-53 near Bargarh | 201 & 43 |

connecting Barapali, Balangir, Bhawanipatna, Boriguma, Koraput
in the State of Orissa, Salur, Vizianagaram and terminating at its

Junction with NH-16 near Natavalsa in the State of Andhra Pradesh.

......j—.—.:?f

27 The highway starting from Porbandar in the State of Gujarat
connecting Bamanbore, Morvi, Samakhiali, Radhanpur, Palanpur in
the State of Gujarat, Pindwara Udaipur, Mangarwar, Chittaurgarh,
Kota, Baran in the State of Rajasthan, Shivpuri, Ganj, in the State
of Madhya Pradesh, Jhansi, Kanpur, Lucknow, Faizabad,
Gorakhpur in Uttar Pradesh Gopalganj, Pipra Kothi, Muzaffarpur,
Darbhanga, Forbesganj, Araria, Purnia, in the State of Bihar,
Dalkola, Islampur, Shiliguri, Jalpaiguri, Mainaguri, Dhupgari,
Falakata, Sonapur, Salsabari in the State of West Benga!,\
Bongaigaon, Bijini, Patacharkuchi, Nalbari, Dishpur, Nagaon,
Lumding, Haflong and terminating at its junction with NH-37 near
Silchar in the State of Assam.

|

2,3, 8B,
8A, 15,
14,76, 25,
28, 29,
2531,
31D, 31C,
37,36 &
54

|

127 The highway starting from its junction with NH-27 near Nagaon |
connecting Samaguri and terminating at its junction with NH-715

near Jakhalabandha in the State of Assam.

L <]
e |

37

127 A

The highway starting from its junction with NH-27 near
Patacharkuchi connecting Hajua in the State of Assam and
) terminating at Indo/Bhutan Border.

152
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327 The highway starting from its junction with NH-27 near Bagdogra
connecting Naksal Bari and terminating at Galgalia in the State of

West Bengal.

i

g

—&—

JIC

The highway starting from its junction with NH-27 near Chakia
connecting Narhar, Pakri Bridge, Madhuban, Shivhar, Sitamarhi,
| Harlakhi, Umgaon, Jaynagar, Laukaha, Laukahi and terminating at
its junction with NH-27 near Narahia in the State of Bihar.

227

=

527 The highway starting from its junction with NH-27 near Forbesganj |

and terminating at Jogbani in the State of Bihar. II

57A

92 |

527B | The highway starting from its junction with NH-27 near Darbhanga |
connecting Aunsi and terminating at its junction with NH-227 near

Jaynagar in the State of Bihar.

105

527D
|| connecting Sagauli, Raxaul, in the State of Bihar and terminating at
| Indo/Nepal Border.

The highway sta;ﬁng from its junction with NH-27 near Piprakothi |

28A

93

| The highway starting from its junction with NH-27 near Kushinagar
|in the State of Uttar Pradesh connecting Chhitanuni Rail-cum-Road

Bridge, Bagaha, Lauriya, Bettiah and terminating at its junction
! with N11-527 D near Chhapwa in the State of Bihar.

727

® © ¢ & 6 2
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94 927

The highway starting from its junction with NH-27 near Barabanki
connecting Baharaich and terminating at Nepalganj (Indo/Nepal
Border) in the State of Uttar Pradesh.

/

Lo

95 28

The highway starting from Indo/Nepal Border, Naugarh, Sidarth
Nagar, Bansi, Basti Tanda, Azamgarh and terminating at its
junction with NH-31 at Varanasi in the State of Uttar Pradesh.

28 & 233

128

The highway starting from its junction with NH-28 at Tanda
Ambedkar Nagar (Tanda) connecting Sultanpur, Amecthi and
terminating at its junction with NH-30 near Rae Bareli in the State
of Uttar Pradesh.

232

29

The highway starting from its junction with NH-27 near Dabaka,

(Sutargaon), Amlakhi, in Assam connecting Dimapur, Kohima

Chizam in the State of Nagaland and terminating at its junction with
NH-202 near Jessami in the State of Manipur.

SR S

36,39 &

pea
L
L=

129

The highway starting from its junction with NH-29 near Dimapur in
the State of Nagaland connecting Bokajan, Golaghat and
terminating at its junction with NH-715 near Numaligarh in the
State of Assam.

s

L
k=
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30

The highway starting from its junction with NH-9 near Sitarganj in
the State of Uttarakhand connecting Pilibhit, Bareilly,
Shahjahanpur, Sitapur, Lucknow, Raebareli and Allahabad in the
State of Unar Pradesh, Mangawan, Rewa, Katni, Jabalpur. Mandla
in the State of Madhya Pradesh, Chilpi, Simga, Raipur, Dhamtari,
Keskal, Jagdalpur and Konta in the Stae of Chhattisgarh, Nellipaka,
Bhadrachalam, Paloncha, Kottagudam, Tiravuru, Mailavaram, and
terminating at its junction with NH-65 near Kondapalle in the State
of Andhra Pradesh.

i

| 74,75, 24,

24B, 27, 7,

124, 200,
43, 16,

b
[\ ]

130

The highway starting from its junction with NH-30 near Simga in
the State of Chhatissgarh connecting Bilaspur, Kathgora and
| terminating at its junction with NH-43 near Ambikapur in the State
of Chhattisgarh..

111 & 200

" The highway starting from its junction with NH-30 near Allahabad
connecting Pratapgarh, Sultanpur and terminating at its junction
with NH-27 near Faizabad in the State of Uttar Pradesh..

e
o

530

The highway starting from its juncliﬁﬁilh NH-30 near Bareily and
terminating at its junction with NH-9 near Rampur in the State of
Uttar Byadesh..

L ]
B

230

The highway starting from its junction with NH-30 near Bakshi-ka-
Talab connecting Chenhat, junction with NH-27, NH-731, NH-30,
NH-27and terminating at its junction with NH-30 near Bakshi-ka-
Talab in the State of Uttar Pradesh..

24A,
56A, 36B,
& 25A

|
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The highway starting from its junction with NH-27 near Unnao |
connecting Lalganj, Raebareli, Salon, Pratapgarh, Machhlishahr,
Jaunpur, Varanasi, Ghazipur, Ballia in the State of Uttar Pradesh
Chhapra, Hajipur, Bakhtiyarpur, Mokama, Begusarai, Khagaria.
Bihpur, Kora, Katihar in the State of Bihar, Harishchanderpur and
terminating at its junction with NH-12 near Pandua in the State of
West Bengal.

2324,
231, 56,
29. 19, 30,
3l & 81

105

131

106

231

The highway starting from its junction with NH-31 near Bihpur
connecting Kishanganj, Madhepura and terminating at Birpur in the
State of Bihar near Indo/Nepal Border.

The highway starting from its junction with NH-31 near
Mzaheshkund in the State of Bihar connecting Sonbarsa Raj, Simri
Bakhtiyarpur, Saharsa, Madhepura, Sarsi, Purnia and terminating at
its junction with NH-31 near Kora in the State of Bihar.

31 & 107

107

331

The highway starting from its junction with NH-31 near Chhapra
connecting Baniapur, and terminating at its junction with NH-27
near Muhumadpur the State of Bihar,

108

431

The highway starting from its junction with NH-31 near Phatuha |
connecting Chandi, Harnaut and terminating at its junction with
NH-31 near Barh in the State of Bihar,

30A & 31

101

109

531

The highway starting from its junction with NH-31 near Chhapra, i
Siwan and terminating at its junction with NH-27 near Gopalganj in
the State of Bihar.

110

731

85

The highway starting from its junction with NH-31 near Jaunpur |
connecting Sultanpur and terminating at its junction with NH-27
near Lucknow in the State of Uttar Pradesh.

111

32

56

|
|

The highway starting from its junction with NH-48 near Chennai |
connecting Chengalpattu, Tindivanam, Puducherry, Cuddalore,
Chidambaram, Karaikul (Puducherry) and terminating at its

Junction with NH-83 near Nagapatinam in the State of Tamil
Nadu..

45,66 & |
45A

112

132

B X
The highway starting from its junction with NH-32 near |

Tindivanam and terminating at its junction with NH-38 near |
Viluppuram in the State of Tamil Nadu.. |

45

113

332

The highway starting from its junction with NH-32  near
Puducherry and terminating at its junction with NH-38 near |
Viluppuram in the State of Tamil Nadu. |

45A
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33

The highway starting from its junction with NH-139 from Arwal
connecting Jahanabad, Bandhuganj, Ekangarsarai, Biharsharif,
Mokama, Luckeesarai, Munger, Bhagalpur, Kahalgaon in the State
of Bihar, Sahibganj, Rajmahal, Barharwa in the State of Jharkhand
and terminating at its junction with NH-12 near Farakka in the State

of West Bengal.

110, 82,
31 &80

115

34

The highway starting from Gangotri Dham connecting Bhatwari,
Uttarkashi, Dharasu, NearTerhi, Ampata, Rishikesh and Haridwar
in the State of Uttrakhand, Najibabad, Bijnore, Meerut, Ghaziabad,
Bulandshahr, Aligarh, Etah, Kannauj, Kanpur, Hamirpur, Mahoba
in the State of Uttar Pradesh, Chattarpur, Hirapur, Damoh, Jabalpur
and terminating &t its junction with NH-44 near Lakhnadon in the
State of Madhya Pradesh.

1{}31 941
58, 74,
119, 58,
91, 86,
12A &7

116

134

The highway starting from its junction with NH-34 near Dharasu,
Kuthnaur and terminating at Yamnotri in the State of Uttarakhand.

£

117

334

The highway starting from its junction with NH-34 near Haridwar
connecting Roorkee in the State of Uttarakhand, Muzaffamagar,
Meerut, Hapur and terminating at its junction with NH-34 near
Bulandshar,

58,235

118

534

The highway starting from its junction with NH-34 near Najibabad
in the State of Uttar Pradesh connecting Kotdwar, Satpauli and
terminating near Bubakhal in the State of Uttarakhand. '

119

119

734

The highway starting from its junction with NH-34 near Najibabad
connecting Nagina in the State of Untar Pradesh and terminating at
its junction with NH-309 near Kashipur in the State of Uttarakhand.

=3
N

120

934

The highway starting from its junction with NH-34 near Hirapur
connecting Banda, Sagar, Jeruwakhera, Khurai and terminating at
Bina in the State of Madhya Pradesh.

12A, 86,
26A

121

The highway starting from its junction with NH-34 near Kannauj
connecting Bela, Etawah, Kishni and terminating at its junction with
NH-34 at Bhongaon in the State of Uttar Pradesh.
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The highway starting from its junction with NH-34 near Kabrai
connecting Banda, Karwi, Mau, Allahabad, Mirzapur and
terminating at its junction with NH-19 near, Varanasi in the State of
Uttar Pradesh.

123

135

4

The highway starting from its junction with NH-35 near Mirzapur
in the State of Uttar Pradesh connecting Lalganj, Drummondganj in
the State of Uttar Pradesh, Mauganj and terminating at its junction
with NH-30 near Mangawan in the State of Madhya Pradesh.

i
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124

335

The highway starting from its junction with NH-35 near Banda 232
connecting Fathepur and terminating & its junction with NH-31
near Lalganj in the State of Uttar Pradesh.

125

36

The highway starting from its junction with NH-132 near | 45C, 67,
Vikravandi, Panruti Vadulur, Neyveli-Township, Sethiathop, | 226,210
Kumbakonam, Thanjavur, Gandarvakotiai, Pudukottai, Tirumayam, & 227
Kilasevalpatti, Tirupattur, Madagupatti, Shivganga and termmnung
at its junction with NH-87 near Manamadurai in the State of Tamil |
Nadu.

126

136

The hlghwnv starting from its | junction with NH-36 near Thanjavur 226E

junction with NH-38 near Perambalur in the State of Tamil Nadu.

336

The highway starting from its junction with NH-36 near 210
Pudukkottai connecting Kiranur and terminating at its junction with

f
connecting Thiruvaiyaru, Kunnam, Perali and terminating at |[s!
[
:
|
|
NH-83 near Tiruchchirappalli in the State of Tamil Nadu. {

i

536

The highway starting from its junction with NH-36 near Tirumayam | 210
| connecting Devakottai, Tiruvadanai and terminating at its junction
| with NH-87 near Ramanathapuram in the State of Tamil Nadu.

| |

i7

The highway starting from its junction with NH-2 near Imphal.] 151,44 &
Jiribam in Manipur connecting Jirighat, Lakhipur.  Silchar. | 53
Badarpur, Karimganj in the State of Assam and terminates atI‘

| Indo/Bangladesh Border. |

130 |

38 -

IThe highway starting from its junction with NH-75 near "u’e]!nr—r 234,45, & |
' connecting Polur, Tiruvannamalai, Viluppuram, Ulundurpettai, | 458

| Perambalur, Tiruchchirappalli, Tovarankurichchi, Melur, Madurai, |

| Aruppukkottai and terminating at its junction with NH-138 near

| Tuticorin Port in the State of Tamil Nadu.

[

.
I
|
|
|
|
|
|
|
J
|
|

i 131

138

Port and terminating at its junction with NH-44 near Palayankattai.

*

132

e

[__
i

39

|
|
| | :
| The highway starting {rom its junction with NH-38 near Tuticorin | TA
|
|
I

The highway starting from its junction with NH-39 from Jhansi in | 75 & 76
Uttar Pradesh conrecting Chhaturpur, Khajuraho, Panna, Satna, |

Rewa, Sidhi. in the State of Madhyva Pradesh. Dudhinagar in the

State of Uttar Pradesh, Garhwa, Daltenganj, Let~har, Chandwa and
terminating at its junction with *JH-20 ncar Ran-hi in the State of

Jharkband
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133

139

The highway starting from its junction with NH-39 near Rajhara
connecting Chhatarpur, Hariharganj in the State of Jharkhand,

Aurangabad, Daudnagar, Arwal, Naubatpur and terminating at its
junction with NH-31 near Patna in the State of Bihar.

=]
=]

134

339

The highway starting from its junction with NH-39 near Nowgong
in the State of Madhya Pradesh and terminating at its junction with
NH-34 near Srinagar in the State of Uttar Pradesh.

-
L=

135

539

The highway Starting from its junction with NH-39 near Jhansi in |
Unar Pradesh connecting Pirthipur, Tikamgarh and terminating at
its junction with NH-934 near Shahgarh in the State of Madhya |
Pradesh.

|

=

136

40

The highway starting from its junction with NH-44 near Kurnool
connecting Nandyal, Cuddapah, Pileru, Putalapattu and Chittoor in
the State of Andhra Pradesh and terminating at its junction with
NH-48 near Ranipettai in the State of Tamil Nadu.

18 &4
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137

140

The highway starting from its junction with NH-40 near Putalpattu
and terminating at its junction with NH-71 near Tirupati in the State
of Andhra Pradesh,

18A

138

42

The highway starting from its junction with NH-44 near Anantapur
connecting Kadiri, Madanapalli, Kuppam in the State of Andhra
Pradesh and terminating at its junction with NH-44 near Krishnagiri
in the State of Tamil Nadu.

205 & 219

41

The highway starting from its junction with NH-27 near
Samakhiyali connecting Gandhi Dham, Mandvi, Naliya and
terminating at Narayan Sarovar in the State of Gujarat.

140

14]

The highway starting from its junction with NH-41 near Gandhi
Dham and terminating at Kandla Port in the State of Gujarat.

141

L
¥

43

20

| The highway starting from its junction with NH-30 near Katni

connecting Umaria, Shahdol in the State of Madhya Pradesh,
Nagar, Ambikapur, Pathalgaon, Jashpurmmagar in the State of
Chhattisgarh, Gumla, Ranchi and terminating at its junction with
NH-18 near Chandil in the State of Jharkhand

BDE |

e,
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142

143

The highway starting from its junction with NH-43 near Gumis
connecting Palkot, Kolebira, Thethaitanagar in the State of
Jharkhand Panposh, Rejamunda and terminating at its junction with
NH-49 near Barakot in the State of Orissa.

23

143

The highway starting from its junction with NH-1 near Srinagar
connecting Banihal, Jammu, Kathua in the State of Jammu &
Kashmir, Pathankot, Mukerian, Jalandhar, Ludhiana, Rajpura in the
State of Punjab, Ambala, Kamal, Panipat connecting Kundli in the
State of Haryana, Delhi 1o Faridabad, Palwal, connecting Hodal in
the State of Haryana, Mathura, connecting Agra in the State of Uttar
Pradesh, Dhaulpur in the State of Rajasthan, Morena, Gwalior
connecting Datia in the State of Madhya Pradesh, Jhansi,
connecting Lalitpur in the State of Uttar Pradesh, Sagar,
Narsmhapur, Lakhnadon connecting Seoni in the State of Madhya
Pradesh, Nagpur, Jamb connecting Pandharkawada in the State of
Maharashtra, Adilabad,, Nirmal, Ramayampet, Hyderabad,
Kumool, Gooty, Anantapur connecting Penukonda in the State of
Andhra Pradesh, Devanahalli connecting Bangluru in the State of
Kamataka, Hosur, Krishnagir, Dharmapuri, Salem connecting
Kanniyakumari (Cape Comonn) in the State of Tamil Nadu.

1A 1, 2; |
3.75,26
&7

244

The highway starting from its junction with NH-44 near Khanabal,
Symthanpass, Kishtwar, Doda and terminating at its junction with l
NH-44 near Batote in the State of Jammu & Kashmir,

—

1B

145

144

The highway starting from its junction with NH-44 near Dome! and
terminating at Katra in the State of Jammu & Kashmir.

IC

146

344

The highway starting from its junction with NH-44 near Ambala
connecting Dhanana, Saha, Yamunanagar in the State of Harvana,
Saharanpur in the State of Uttar Pradesh, and terminating at its
junction with NH-334 near Roorkee in the State of Uttarakhand,

T2&73 |

147

544

The highway starting from its junction with NH-44 near Salem |
connecting Coimbatore in the State of Tamil Nadu, Palakkad,
Thrissur and terminating at its junction with NH-66 near Ernakulam
in the State of Kerala.

148

744

47

The highway staring from its junction with NH-44 pear
Tirumangalam connecting Srivilliputtur, Rajapalaiyam, Tenkasi, |
Puliyur in the State of Tamil Nadu, Punalur, Kottarakara and
terminating at its junction with > .06 pear Kollam in the State of
Kerala, |

208
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149

944

The highway starting from its junction with NH-44 near
| Kavalkinaru connecting Aralvaymozhi and terminating at its
[ junction with NH-66 near Nagerkoil in the State of Tamil Nadu.

150 |

45

| The highway stariing from its junction with NH-46 near
Obaidullaganj connecting Bareli, Tendukheda and terminating at
its junction with NH-30 near Jabalpur in the State of Madhya
Pradesh.

12

e
|
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[

151

The highway starting from its junction with NH-44 near Gwalior in
the State of Madhya Pradesh, Shivpuri, Guna, Biora, Bhopal,
Obeddullaganj, Hoshangabad and terminating at its junction with
NH-47 at Betul in the State of Madhya Pradesh.

E

.__
L
B

146

The highway starting from its junction with NH-46 near Bhopal
connecting Vidisha and terminating at its junction with NH-44 near
Sagar in the State of Madhya Pradesh.

86

-
LA
b

47

The highway starting from its junction with NH-27 near Bamanbore
connecting Limbdi, Ahmedabad, Godhra, Dahod in the State of
Gujarat, Indore, Betul in Madhya Pradesh, Saoner and terminating
[ at its junction with NH-44 near Nagpur in the State of Maharashtra.

8A, 59, |
S9A&69 |
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147

‘ The highway starting from its junction with NH-47 near Sarkhe;j
connecting Gandhinagar and terminating at its junction with NH-48
near Chilloda in the State of Gujarat.
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347

l The highway starting from its junction with NH-47 near Multai
connecting Chikhli, Dunawa, Chhindwara, Chaurai and terminating
at its junction with NH-44 necar Seoni in the state of Madhya
Pradesh.

69A

156

547

The highway starting from its junction with NH-47 near Saoner in
the state of Maharashtra connecting Saunsar, Chhindwara,
Amarwara, Harrari and terminating at its junction with NH-44 near
Narsimhapur in the state of Madhya Pradesh.

157

48

Bawal in the State of Haryana, Kotputli, near Jaipur, Kishangarh,
Bhilwara, Chittaurgarh, Udaipur in the State of Rajasthan,
Ahmedabad, Vadodara, Ankleshwar in the State of Gujarat,
Mumbai, Thane, Pune, Satara, Kolhapur in the State of
Maharashtra, Belgam, Chitradurga, Bangaluru in the State of
Kamataka, Krishnagiri, Vellor and terminating at its junction with
NH-16 near chennai in the State of Tamil Nadu.

L

The highway starting from its junction with NH-44 near Delhi,

26B

|

3.8, 13, |
794,
| 79.76. 8,
4.7.46 & |
4 |

158

148

| The highway starting from its junction with NH-48 near
Manoharpur connecting Dausa and terminating at its junction with
NH-23 pear Lalsot in the State of Rajasthan.

11A

L
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159 J 148A

the state of Haryana connecting Chhatarpur T-Point, Andheria More
and upto Mahrauli in Delhi.

160

248

The highway starting from its junction with NH-48 near Gurgaon in | 236 _|

Old alignment of erstwhile NH-8 passing through Jaipur from km
220 to km 273,50 in the State of Rajasthan.

11C

|
|

161

e-—e-p-e-o——o

348

The highway starting from its junction with NH-48 near Palspe and
terminating at its junction with Jawaharlal Nehru Port Trust Internal
Road in the State of Maharashtra.

S—

4B

162

00—

448

The highway starting from its junction with NH-48 near Kishangarh
connecting Ajmer and terminating at its junction with NH-48 near
Nasirabad in the State of Rajasthan.

¢
2

| 8&79

4

The highway starting from its junction with NH-66 near Kalamboli
and terminating at its junction with NH-348 near km 16.687 in the
State of Maharashtra.

I ac

|

648

The highway starting from its junction with NH-48 near
Nelamangla, Dodaballapur, Devenhalli on NH-44, Sarajpur in the
State of Karnataka, Bagalur and terminating at its junction with NH-
48 near Hosur in the State of Tamil Nadu.

207

1
|

o
Ch

748

The highway starting from its junction with NH-48 near Belgaum,
Anmod in the State of Kamataka, Panda and terminating at its
junction with NH-66 near Panaji in the State of Goa.

I 4A

948

The highway starting from its junction with NH-48 near Bangluru

State of Karnataka and terminating at its junction with NH-544 a
Coimbatore in the State of Tamil Nadu.

% &

49

| connecting Kanakapura, Malavalli, Kollegal, Chamrajnagar in the |

209

The highway starting from its junction with NH-130 at Bilaspur
connecting Pamgarh, Raigarh in the State Chhattisgarh, Kanaktora,
|Iharsuguda, Kuchinda, Pravasuni, Deogarh, Barakot, Palalaharha.
Kendulhargarh, Bangriposhi in the State of Orissa, Baharagora in
the State of Jharkhand and terminating at its junction with NH-16
at Kharagpur in the State of West Bengal,

6,23 &
| 200

|
1

168

149

The highway starting from its junction with NH-49 near Palalaharha
connecting Talcher and terminating at its junction with NH-55 at
Banarpal in the State of Orissa.

23

fa—
T
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50

The highway starting from its junction with NH-65 near
Homanabad connecting Gulbarga, Jevargi, Bijapur, Hospet and
1 terminating at its junction with NH-48 near Lakshmisagara in the
| State of Karnataka.
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51

The highway connecting Dwarka, Bhogat, Porbandar, Navibander,
Shil, Mangrol, Somnath, kodinar, Una, Mahuva, Talaja and
terminating at Bhavnagar in the State of Gujarat.

o0
in

. 9—0-

171

15]

The highway starting from its junction with NH-51 at Gadu
connecting Vanthali Junagadh and terminating at its junciton with
NH-27 near Jetpur in the State of Gujaral.

S

)
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Ly
I-J

The highway starting from its junction with NH-7 near Sangrur in
| the State of Punjab connecting Narwana, Hisar in the State of
Haryana, Fatehpur, Jaipur, Tonk, Kota, Aklera in the State of
Rajasthan, Rajgarh, Biora, Dewas, Indore, Sendhwa in the State of
Madhya Pradesh, Dhule, Aurangabad, Beed, Osmanabad, Solapur |
I| in the State of Maharashtra, Bijapur, Hubli and terminating at its
junction with NH-66 near Ankola in the State of Karnataka.

71,6511,

12,3,211,

13,218 &
63

—_—
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152

The highway starting from its junction with NH-52 near Narwana,
Kaithal, Ambala and terminating at its junction with NH-7 near
Panchkula in the State of Haryana.

65,22
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352

The highway starting from its junction with NH-52 near Narwana
connecting Jind, Rohtak, Jhaijjar, Rewari and terminating at its
junction with NH-48 near Bawal in the State of Haryana.

|
—

352

- ey —

connecting Uniara and terminating at Sawai Madhopur in the State |
of Rajasthan.

The highway starting from its junction with NH-52 near Tonk r

116

752

The highway starting from its junction with NH-52 near Aklera
connecting Atru and terminating at its junctiion with NH-27 near
| Baran in the State of Rajasthan.

1-rvl—v—f
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53

The highway connecting Hajira, Surat, Uchchhal in the State ﬂfl 54, 6, 200

Gujarat, Dhule, Jalgaon, Akola, Amravati, Nagpur, Bhandara,
| Deori in the State of Maharashtra Rajnandgaon, Durg, Raipur,'
Arang, Saraipali, in the State of Chhattisgarh, Bargarh, Sambalpur, |
Deogarh, Kanniah, Talcher, Kamakhyanagar, Sukinda, Dubri,
| Chandhikhol and Paradip Port in the State of Orissa

178

153

& 217

L

| The highway starting from its junction with NH-53 at Samipaii'
connecting Sarangarh and terminating at its junction with NH-49
at Raigarh in the State of Chhattisgarh. '

179

-

353

The highway starting from its junction with NH-53 near Ghorai
connecting Mahasamund, Bagbahra in the State of Chhattisgarh,
Nauparha and terminating at its junction with NH-59 at Khariar in
the State of Orissa.

— i i
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180 54 The highway starting from its junction with NH-44 near Pathankot | 15 & 64
connecting Gurdaspur, Amritsar. Zira, Faridkot, Bathinda in the

|
|
State of Punjab and terminating at its junctiion with NH-9 near I
Dabwali in the State of Haryana. |

154 | The highway starting from its junction with NH-54 near Pathankot | 20.2] &
‘ in the State of Punjab connecting Nurpur, Palampur, Jogindamagar, 88
Mandi, Sundar Nagar Ghaghas, Bilaspur and terminating at its l
junctiion with NH-205 near Nauni in the State of Himachal Pradesh.
L

182 55 | The highway starting from its junction with NH-53 near Sambalpur 42
connecting Redhakhol, Angul, Banarpal, Dhenkanal and
terminating at its junction with NH-16 near Cuttack in the State of |
| Orissa. =
56 .: The highway starting from its junction with NH-27 near| 79& 113
Chittaurgarh connecting Nimbahera, Pratapgarh, Banswara in the
State of Rajasthan, Jhalod, Umbi and terminating at its junctiion
| with NH-47 near Dzhod in the State of Gujarat,
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156 | The highway starting from its junction with NH-56 near Nimbahera 79
in the State of Rajasthan and up to Rajasthan / Madhya Pradesh,

57 The highway starting from its junction with NH-26 near Balangtr 224
connecting Sonapur, Bauda, Dashapalla, Nayagarh and terminating
at its junction with NH-16 near Khordha in the State of Orissa, L I‘

e 966660666 6¢ 66690660 0 ¢
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|
i

58 The highway starting from its junction with NH-52 near ﬁt_ehpu: 65, 89& § |

connecting Ladnun, Nagaur, Merta City, Ajmer, Bayawar, Devearh |
and terminating at its junctiion with NH-48 near Udaipur in the }
J State of Rajasthan.

59 [ The highway starting from its junction with NH-353 near Khariar. | 217
| Titlagarh, Lankagarh. Baligurha, Sorada, Asika and terminating at
its junction with NH-16 near Brahmapur in the State of Orissa.

60 | The highway starting from its junction with NH-53 near Dhule | 3 & 50 |
connecting Nashik. Sangammer, Ale and terminating at its
Junctiion with NH-48 near Pune in the State of Maharashtra,

it o

|
|
160 The highway starting from its junction with NH-60 near Nashik and 3 |
- terminating at its junctiion with NH-48 near Thane in the State of

I
|
| Mahar:s_liht_l_'a. 7 I S

61 | The highway starting from its junction with NH-160 Bhiwandi near 222
Kalyan connecting Murbad, Ale, Ahmadnagar, Shevgaon, Gevrai, ‘
Majaigaon, Parbhani, Nanded, Bhokar in the State of Maharashta
and terminating at its junction with NH-44 ncar Nirmal in the State

| J of Andhra Pradesh, |

|
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62

The highway starting from its junction with NH-7 near Abohar in
the State of Punjab connecting Ganganagar, Suraigarh,
Lunkaransar, Bikaner, Nagaur, Jodhpur, Pali, Sirohi and terminating
at its junctiion with NH-27 near Pindwara in the State of Rajasthan.

(192 162

63

The highway starting from its junction with NH-62 near Pali and
terminating at its junctiion with NH-25 near Bar in the State of)
Rajasthan.

14

The highway connecting Nizamabad, Metpalli, Mancheral, Chinnur
in the State of Andhra Pradesh, Sironcha, Bijapur, Jagdalpur in the
State of Chhattisgarh Kotapad and terminating at its junction with
NH-26 near Boriguma in the State of Orissa.

16 & 43 E

163

The highway starting from its junction with NH-63 near
Bhopalpatnam in the State of Chhattisgarh connecting
Venkatapuram, Warangal and terminating at its junction with NH-
44 near Hyderabad in the State of Andhra Pradesh.

64

The highway starting from its junction with NH-48 near
| Ahmedabad connecting Dandi in the State of Gujarat. '

The highway starting from its junction with NH-48 near Pune
connecting Indapur, Solapur, Umarga in the State of Maharashtra
| Homnabad in the State of Karnataka Hyderabad, Vijayawada
| Vuyyuru, Pamarru and terminating at its junction with NH-216 at f
i Machllipatnam in the State of Andhra Pradesh.

202
8 & 228
9

197 165

| The highway starting from its junction with NH-65 near Pamarru |
connecting Mandavalli, Pallevada, Digamarru and terminating at its f
junction with NH-216 near Narsapur in the State of ﬂndhra[

214

oo

198

The highway starting from its junction with NH-48 near Panvel
connecting Indapur, Mahad, Rajapur, Kudal in the State of
| Maharashtra, Panaji, Margao in the State of Goa, Karwar, Honavar,
i Udupi, Mangalore in the State of Karnataka, Kasaragod. Kannur,
| Ponnani, Edappalli, Ernakulam, Thiruvananthapuram in the State |
of Kerala and terminating at its junctiion with NH-44 near |
Kannivakumari in the State of Tamil Nadu.

17,47 &
204

166

|'
l
| The highway connecting Ratnagiri, Tink, Pali and terminating at its |
| junctiion with NH-48 near Kolhapur in the State of Maharashtra. |
Fin B

204

366

j The highway starting from its junction with NH-66 near Cortalim f
| connecting Vasco and terminating at Mormugao Port in the State of -[
{ Goa.

201 566

l Vasco in the State of Goa.

17A

| The highway starting from its junction with NH-748 near Ponda
l connecting Verna with NH-66 and terminating with NH-366 near

178
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202 766 The highway starting from its junction with NH-66 near Kozikode | 212 |

connecting Kalpetta in the State of Kerala, Gundlulpet, Mysore and
terminating at its junction with NH-948 near Kollegal in the State of
| |
A
203 966 | The highway starting from its junction with NH-66 near Ferokh and | 213
terminating at its junction with NH-544 near Palakkad in the State
of Kerala.

04 | 966 A | The highway starting from its junction with NH-544 near | 47C
Kalamassery after crossing NH-66 and terminating at Vallarpadam
in the State of Kerala. |

966 B | The highway starting from its junction with NH-66 and terminating | 47A
at Willington Island in the State of Kerala, |

206 67 The highway starting from its junction with NH-48 near Hubli | 13 & 63

connecting Gadag, Koppal, Hospet, Bellary in the State of

Karnataka and terminating at its junction with NH-44 near Gooty l

in the State of Andhra Pradesh.

207 68 The highway starting from its junction with NH-11 near Jaisalmer 15
connecting Barmer, Sanchor in the State of Rajasthan, Tharad,
Bhabhar and terminating at its junction with NH-27 near |
Radhanpur in the State of Gujarat. |

|
|
'|
] L J
208 69 The highway starting from its junction with NH-66 near Honnavar | 4, 13, 206 |
connecting Shimoga, Banavar, Hulivar, Sira, Madhugiri,! & 234 |
Chintamani, Mulbagal in the State of Karnataka, Palmaner and
terminating at its junction with NH-40 ncar Chittoor in the State of | !
Andhra Pradesh. | |
169 | The highway starting from its junction with NH-69 near Simoga | 13 —I
|
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connecting Tirthahalli, Kopa, Karkal and terminating at its junction |
|| with NH-66 near Mangalore in the State of Karnataka. |

369 | The highway starting from its junction with NH-69 near Bhadravati | |
connecting Channagiri, Holalkere and terminating at its junction
with NH-48 near Chitradurga in the State of Karnataka.

211 71 The highway starting from its junction with NH-42 near | 205
| Madanpalle, Pileru - Tirupati and terminating at its junction with
NH-716 near Renigunta in the State of Andhra Pradesh.

212 73 | The highway starting froni its junction with NH-66 near Mangaluru | 48, 234 &
connecting Bantval, Beltangadi, Mudigere. Belur, Banavar, 206
Arsikere and terminating at its junction with NH-48 near Tumkur
in the State of Karnataka. '|
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13

The highway starting from its junction with NH-73 near Bantval,
Hassan, Bangaluru, Kolar in the State of Karnataka Venkatagirikota
in the State of Andhra Pradesh Pemnampet, Gudiyattam, Katpadi
and terminating at its junction with NH-48 near Vellore in the
State of Tamil nadu.

WAL
234

77

[ The highway starting from its junction with NH-48 near Krishnagiri

connecting Uttangarai, Tiruvannamalai, Gingee and terminating at
its junction with NH-32 near Tindivanam in the State of Tamil
Nadu.

66

215

The aighway starting from its junction with NH-44 near Salem
connecting Attur and terminating at its junction with NH-38 near
Ulundurpettai in the State of Tamil Nadu.

£ |
-

\
!?9

The highway starting from its junction with NH-544 near
Coimbatore connecting Palladam, Karur, Krishnarayapuram,
Tiruchchirappalli, Lalgudi, Kallakudi, Kizhapalur,
Udaiyarpalaiyam, Jayamkondacholapuram,
Gangaikondacholapuram, ©  Kattumannarkoil, Komarakshi and
terminaiing at its junction with NH-32 near Chidambaram in the
State of Tamil Nadu.

67 & 227

181

The highway starting from its junction with NH-81 near Coimbatore
connecting Mettuppalaiyam, Udagamandalam (Ooty), Gudalur in
the State of Tamil Nadu and terminating at its junction with NH-
766 near Gundulpet in the State of Karnataka.

67

The highway starting from its junction with NH-544 near
Coimbatore connecting Pollachi, Dindigul, Tiruchchirappali,
Thanjavur and terminating at its junction with NH-32 pear
Nagappattinam in the State of Tamil Nadu.

45, 67,
209 & 226

183

“The highway staring from its junction with NH-83 near Dindigul

connecting Teni, Uttamapalaiyam in the State of Tamil Nady,
Kumily, Pirmed, Kanjirappali, Kottayam, Adur and terminating at
its junction with NH-744 near Kottarakara in the Siate of Kerala.

45, 220

The highway starting from its junction with NH-66 near Kochi in |
the State of Kerala connecting Ernakulam, Muvattupula, Devikulam
in the State of Kerala Teni, Madurai, Tiruppuvanam, Povandhi,
Sivaganga, Kalaiyarkoil Tiruvadanai and terminating at Tondi
point in the State of Tamil Nadu.

49 & 230

|
I
|
!

!
[

87

The highway starting from its junction with NH-38 near
Tiruppuvanam connecting Manamadurai, Ramanathapuram,
Rameswaram and terminating at Dhanushkodi in the State of Tamil |
Nadu”,

49

2. This notification shall come into force with retrospective effect from 5" March,

2010.

(F. No. NH-14019/9/2007-P&M]

MAYA PRAKASH

., Dy. Secy.

Printed by the Manager, Government of [ndia Press, Ring Road, Mayapun, New Delhi-110064

and Published by the Controller of Publications, [rethi-110054,
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L.N. MALVIYA INFRA PROJECTS PVT. LTD.

Offfice: Mo 1323 03 Block. Adarsh Colony. Ward No 3, Radripur, Poonta Sahib
Email: Inmpsah?07@ gmail com

CIN No. U45201DLI010OPTCIT3TIS

Ref: LNM/MoRTH-PIU/PKG 1-V/2023-24/2766 Date: 14.03.2024

Ta,

The Executive Engineer & Project Director,
Ministry of Road Transport & Highways,

PIU - Paonta Sahib, Himachal Pradesh.
E-mail: piu.paontasahib. morth@gmail.com

Sub.: “Rehabilitation and Upgradation to Intermediate Lane/2-lane/2-lane with paved
shoulders/4-lane configuration of Paonta Sahib Gumma-Fediz Section (km 0.000 to 103.550) of
NH-707 in the State of Himachal Pradesh”™ under Green National Highways Corridor Project
(GNHCP) with the loan assistance of Worid Bank on EPC mode. Reply of issues of National
Green Tribunal Mr. Rahul Khurana & Hasil Jain Advocates, Delhi High court, New Delhi,
0.A. No. 127/2024- regarding,

Ref: (i) MORTH PIU-P.S./A.E./2020-21/Vol. 111/3034 Dated on 29-02-2024

Sir,

This report is being submitted in compliance to letter no. MoRTH PIU-PS./A.E./2020-
21/Vol.II/3027 dated 26.02.2024 and letter no. MoRTH PIU-PS./A.E./2020-21/Vol.lll/3034
dated 29.02.2024 regarding issues raised in O.A. no. 127 of 2024 filed before The Hon'ble
National Green Tribunal, Principal Bench, New Delhi.

2 Various issues related to ecology, natural vegetation, slope protection, muck disposal,
use of blasting, compliance to Construction and Demolition Waste Management Rules etc.
have been raised in 0.A. no. 127 of 2024.

3. Necessary comments in this regard are as follows:

3.1 NH-707 leads to the state capital Shimla via Rohru-Hatkoti-Theog. This highway is a
vital lifeline for the peaple living in the interiors of Sirmour and Shimla District. The
apple crop from Rohru, Jubbal and Chopal is also carried out only through this shortest
road for marketing to New Delhi via Yamuna Nagar This highway also provides

connectivity for tourists visiting various famous destinations like much famous Maa
Hateshwari Temple, the famous Mahasu Temple at Hanol, etc.

L

PIU Paonts Sahid P QM

Mirestry of Pzt Transpon & Highways
Cowaermant of India '
Lo R u.;,_‘}_.m_,
Date - 141032024
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1.2 Ministry of Road Transport & Highways, Govt. of India had sanctioned and awarded the
work for rehabilitation/upgradation of the following separate and independent

projects;

e il i ' Length | Contractor/ Executing
Sr. no. Project Name | Start Date | Lane con ation
| ) | "€ (km) onam Agency |

. | Paonta Sahib- 4 lane/ 2 lane with M/s ABCI Infrastructures '
| (i) s 08.04.2021 | 25.00 E::d shoulder/ 2 Pyt. Ltd.
[ [ 4.03.2021 | 25, M/'s R G Buildwell
o 1+ ewna-Ashya 24.03.2021 | 25.00 Illane Engineers Ltd. |
s R . i lane/ '

i 09, v I
| !1 i) . Ashyari-Sri Kyari | 24.09.2021 | 25.00 | in ediate LM_E__..MH HES Infra Pvt, Ltd_. | -j
. — M/s PRL Projects

y Infrastructure  Ltd.
K -
(tv) | 5ri Kyari-Gumma | 08.04.2021 | 19.90 | Intermediate lane | Dhatsrwal  Constricton

I ' = I Company Pvt. Ltd. (JV)

"M/s Shivalik Buildtech
| Pvt, Ltd.

(v} | Gumma-Fediz | 22.04.2022 | 8.65 | Intermediate lane
| i

3.3 The work of supervision of construction has been awarded to the Authority's Engineer
L.e. M/s L.N. Malviya Infra Project Pvt. Ltd., Bhapal who acts as Supervision Consultant
for aforesaid projects.

3.4 The projects include widening of existing roads to two-lane roads with paved
shoulders/two-lane/ intermediate lane with earthen shoulders, construction of minor
bridges, roadside drains, rest areas, bus bays, etc. Besides these, adequate/sufficient
slope protection by the erection of retaining walls, breast walls, toe walls, gabion
walls, etc., and by deploying measures such as shotcrete crib with vegetation, coco
fibre/jute erosion control blanket with shrub plantation, hydroseeding, bamboo
plantation, geocell with hydroseeding, interlink chain mesh, etc. on slopes are being
provided.

3.5 The comments related to the characteristics of the project terrain are as under:

NH-707 road traverses through plain/rolling and mountainous/steep terrain having
mostly carriageway configuration as single/intermediate tanes in Sirmour and Shimla.
The area is marked by a highly dissected mountainous terrain with sharp-lofty ridges
and steep valley slopes.

r L.E-f"q
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Geology
Geologically, the rock formations occupying the districts range in age from the pre-
Cambrian to the Quaternary period. The generalized geological succession in the

district is as given below:
Era Period | Formation Lithology
| sitiiviom Sand with pebbles and clay & multiple
Quaternary | Recent to /valley  fills/ cyclic sequences of medium to coarse-
Pleistocene Older alluvium grained sand with pebbles of sandstone
and lenses of clay
Plincene - M- Sandstone, shale, conglomerate,
Tertiary Miocene Stwallk Group mudstone, clay, gravel & boulder beds
L-Miocene - Kasauli/Dags | Grey, purple sandstone, Shale, nodular
Oligo-Eocen hai/Subathu clay, Shale, Limestone, etc.
Pre- Karol/ Limestone, shale, red shale
Tertiiry Pre | InfraKarol, Carbonaceous shale, slate, greywacke,
Carboniferous Blainis boulder | dolomitic limestone.
Group beds
Devonian Jaunsar series | Slates schist phyllite
Pre-Cambrian Chail series | Slates called Shimla slates
Achaean Jutogh series | Quartzites, schist and limestone

The geology of the project area comprises the Deoban, Tiuni, Ropri and Sundernagar
formations of Shali group. Massive dolomite, shale, limestone, massive quartzite,
siltstones and phyllite are the important lithological formations in the project group.
Project area geological characteristics are as given below:

Group Farmation |
. | Massive dolomite shale and limastone
Réckin 1o Stromatolite limestone and shale
d
Shali Group | Tiuni fo ion (Atul Quartzite) Massive quartzite shale, slate, and Basic
N | Ingressives
Ropri member Red shales and Siltstons
Sunder Nagar formation | Shales, Slates, Phillites and quartzite
(b) Geomorphology

The project area of Sirmaur and Simla districts presents an intricate mosaic of high
mountain ranges, hills and valleys with altitudes ranging from 390 to 2580 m above
MSL. There is a general increase in elevation from south to north and from east to
west. The altitude is higher in the northeastern parts and decreases towards the
southwestern parts. The terrain is moderately to highly dissected with steep slopes

(e
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In general, trance Giri terrain exhibits highly rugged mountain terrain. Low low-
denuded hill ranges of Siwalik represent the southwestern part. In the areas underiain
by high hill ranges of the Himalayas, the valleys are narrow and deep with steep
slopes. Paonta Valley, trending NW-SE, has an area of about 230 sq km and lies
between the main Himalayan ranges on the north and the outer Shiwalik hill range on
the south, covering the south of the project area and narrow tectonic valley or dun
and has fluvial and fluvio glacial sediments.

The Yamuna River that forms the eastern boundary with the State of Uttaranchal
drains a major part of the Sirmaur district. Tons and Giri are its major tributaries
flowing in the project area. Giri River practically bisects the Sirmaur district into two
parts, namely the trans Giri area and the Cis-Giri area. The Giri River which is the
tributary of the Yamuna River originates from the eastern part and runs in the SW
direction. Whereas, tributaries of Tons River, flow in the southern parts and the Pahbar
River in the eastern parts of the Simla district. In general, the density of drainage is
moderate to high and is not uniform all over the district. In general, the density of
drainage is moderate to high and is not unifarm in the project area.

Seismological Characteristics of the Area

The project road passing through districts of Sirmour and Shimla lies in Zone IV as per
I5 1893(Part 1):2002. The areas of this zone have a lesser risk of effects from an
earthquake as compared to zone V. The earthquake intensity for this zone is between
MSK VIll to MSK-IX. The zone factor for this zone is 0.24. This zone is called a High
Damage Risk Zone.

Soil types

The soil in the Sirmaur district varies from thin and bare soil of high mountains to rich
deep alluvial soil of the valleys. In the hilly area i.e. northern part soils are veneer and
brown, these are high-base status soils of humid regions. In the southern part, a
combination of shallow black, brown and alluvial soils is found. The soil in the Shimla
district is generally sandy loam in valley areas of the district and in the rest of the
hilly and mountainous areas sail is skeletal. The soil depth is generally shallow except
in areas having good vegetative cover. It is generally dry, shallow and deficient in
organic matter. Landslides are the common features in mountainous terrains. Soils are
rich in nutrients and thus are fertile.

sl
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Mechanical Quality of rock and soil

Rock and soils of the project area from the Paonta Sahib to Fediz consist of low
strength, highly permeable, argillacecus characteristics; reduce their strength in
saturated condition and prone to rapid erpsion. The failure of shear strength or
exceeding shear stress leads to downslope movement of surface material, The state of
Himachal Pradesh is inherently prone to landslides and other disasters, more so as it is
a part of the Himalayan Mountain system. The natural conditions including unstable
steep slopes, weak rock structures and intense rainfall are the main reasons for slope
failure in the state.

Slope stabilization:

In a hilly region like Himachal Pradesh, slope stability and slope stabilization issues are
one of the main environmental issues, especially in road projects. ‘Landslides,
landslips, mudflows and flash floods are common affecting the Shiwalik geomorphic
zone during the rainy season. The unstable slopes have resulted due to the largely
unconsolidated nature of sediments in many sections and the heavy pressure of human
and livestock populations. Landslides have been a major environmental problem in the
Himalayas for the past several decades. Studies reveal that the causes of landslides
may be mechanical weathering, chemical alteration, influence of seasonal fluctuation
of temperature, and rains, which generally result in the deterioration of the strength
characteristics of slope-forming materials.

To make sustainability of the conservation and management of the ecosystem, an
environmental approach is used throughout the planning, design and construction. A
green highway approach has been adopted for the development of roads. Regarding
usage of construction materials such as aggregate and borrowed soil has been
minimized. The cutting material is reused for earthwork for subgrade for
embankment, Aggregate for sub base (CTSB/WMM), stane for gabion retaining wall,
stone for parapet wall, aggregate to be used in concreting for structures and
remaining material filled in the muck disposal sites. These structures prevent
landslides and control soil erosion. Bipengineering measures are also adopted to
rejuvenate the flora in the project area through hydroseeding, and plantation.

Cut hill slope has been protected by various methods such as coir/ jute netting/erosion
blanket with shrub plantation, interlink chain mesh, Shotcrete crib wall with

oy
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vegetation, hydroseeding, Geocell with hydroseeding, and bamboo plantation are
being provided to ensure slope stability and reduce soil erosion in addition to Gabion
wall, breast wall, retaining wall with gabion facing, and toe wall that are also being
constructed for slope protection. The achievement of slope protection works along
with slope protection works is as mentioned below:

Achievement of Bioengineering slope protection works

: .m) |
. Package Slope protection measures Quazfti:yhgq ! Achievement
No (5q.m)
protection works
Coco fibre/Jute erosion Control Blanket | I |
- with Shrub/Grass plantation at 37384 23654..00
r Ject Embankment slope
Package 1  Shotcrete crib wall with vegetation 24310 1195.5 |
(Japanese technology) .
Interlink chain mesh 42472 34210.25
Coco fiber/Jute erosion Control Blanket
| prtach with Shrub/Grass plantation at 15600 7929.71
2 | Embankment slope
| Package 7 | Interlink chain mesh 114360 12037.93
_ Hydro Seeding 44190 19681.50
Bio-Engineering Measures - Valley Side 2854 0
Coco fiber/ Jute erosion Control Blanket
with Shrub/Grass plantation at 4448 4448.00
' Project Embankment siope !
3 Interlink chain mesh 92504 22260.00
Package 3 | Hydro Seeding 44454 | 26851.22
Shotcrete Crib wall with Vegetation
(Japanese Technology) 42720 9004.40
Bio-Engineering Measures - Valley Side 2287 | 0
4 Project Interlink chain mesh - Hill Side 158920 il 158920.00
Package 4 | Bio-Engineering Measures - Valley Side 1506 1506.00
| Bamboo Plantation 32128 32128
 Package 5 | Hydroseeding 23477 23477
| Geocell With Hydroseeding 12900 12900
Achievement of Retaining Structures
, . :
,i; Package ! Ewmrf:‘“" Retaining hchfeu-l_heﬂt (m)
| ; Structures (m)
| Breast wall-Hillside 4560 4560
| | project . [Gabion-Hill side 3120 3120
| Package 1 "G abion-Valley side 2063 2063

g

J,vv




| Proposed
:& Package Sm’:'p:;;e:sﬂ b Retaining Achievement (m)
1! Structures (m)
Toe wall-Valley side 1793 | 1793
Breast wall-Hillside 5998 | 54363
7 Project ' Gabion-Hill side 710 628 |
Package 2 | Gabion-Valley side 3546 3546
Toe wall-Valley side 6140 | 6168.5

| | Breast wall-Hillside 7436 5605 |
3 | prolect | [Gabion _ | 11329 10816.45
‘ 852 | Toe wall-Valley side ' 7058 5427
s Parapet wall ' 9668 3668

4 | polec | Gabion wall 10213 | 10213 |
Package 4 oo wall 4838 4838
| Breast wall-Hill side 3615 3615
5 Project | Gabion wall-Valley side | BS 85
‘ Package 5 | PCC retaining wall-Valley 3023.8 3021.8

side

d) Some representative photographs showing slope protection works as executed in all
the projects are annexed and marked as Annexure-1.

1.7  Muck disposal
The details of muck disposal under projects are as under:

(a)  The hill cut material generated is being utilized in the construction of various project
components such as the gabion wall, breast wall, the wall, wearing coat, bituminous
base course, non-bituminous base course, sub-base, subgrade, etc. Further, the muck
is being utilized at various disposal sites for developing resources such as playgrounds,
parks, wayside amenities, etc. with permission/consent of the concerned landowner.
These sites are provided with protection works by the executing agencies.

()  All the executing agencies are required to control the disposal of all forms of waste

generated by the construction operations and in all associated activities. Some
representative photographs showing protection works along the muck disposal sites are
annexed and marked as Annexure-2. As such, there are no slides due to dumping. As
per the provisions, all muck disposal sites are being protected by the gabion wall at
the toe. Additionally, slope protection measures such as hydroseeding, benching,
Geocell with hydroseeding, and bamboo plantation are also being provided to control
erosion and ensure the slope stability of the muck dispasal sites.
(et
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(d)
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Further compliance vis-3-vis construction and demolition waste management rules, has
been ensured and is attached at Annexure-3. Moreover, detailed comments vis-a-vis,
locations shown in O.A. No. 127 of 2024 are attached at Annexure-4. .

The works are being executed in accordance with provisions of “Ministry's
Specifications for Road and Bridge Works" and the procedure for protecting the
environment has been laid down in detail in the specifications. Methodologies have
also been laid down for the protection of slopes, improvement of drainage,
excavations, procurement of material from natural sources, control and disposal of
wastes, disposal of unserviceable material and all other activities related to the road
and bridge construction works.

Landslides and Erosion due to Rains

The area was very severely affected by the flash floods that occurred in 2023, The
cloud bursts, landslides and subsequent slope failure took a heavy toll on road works
including, damage to pavement, retaining walls, slope protection works, etc.

There were heavy rains during Monsoon, in 2023 in Himachal Pradesh. State
Government vide notification no. REV (DMC) (F) 2-5/2023 dated 18.08.2023 (copy
attached at Annexure-5) declared the whole State of Himachal Pradesh as a “Natural
Calamity Affected Area”. There was unprecedented rainfall, landslides and extremely
adverse weather conditions which caused damage to project stretch and project warks
including muck disposal sites. However, repair/ restoration works have already been
taken up.

Use of blasting:

Ministry of Road Transport and Highways has already issued guidelines with reference
to blasting vide circular no RW/NH-33044/04/2022-S&R (PRB) dated 15.02.2022. Copy
of same is annexed and marked as Annexure-6. Moreover, the executing agencies have
also been instructed that considering concerns raised regarding the use of blasting for
hill cutting, as far as possible the rock breakers and excavators may be used in these
areas for the construction of roads and avoid undue damage to hills,

in view of the above, it is submitted that characteristics of project terrain along with

extremely adverse weather conditions are highly challenging. However, requisite actions have
already been taken to mitigate issues raised in O.A. no. 127 of 2024 before The Hon'ble

i Q&L’T
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National Green Tribunal, Principal Bench, Mew Delhi such as ecology, natural vegetation, slope
protection, muck disposal, use of blasting, compliance to Construction and Demolition Waste
Management Rules etc. and necessary measures are being ensured based on applicable
provisions/ laws and site conditions, so as to ensure compliance requisite for protection of
the environment.
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LN. MALVIYA INFRA PROJECTS PVT. LTD.

Office: H-No. 1222, B Block, Adarsh Colony, Ward No.3, Badripur, Pacnin Sahib
Email: lnmpsoh 707 gmail.com

CIN No. U45I01DLI0I0FTC373TES

Ref: LNM/MoRTH-PIU/PKG 1-V/2023-24/ 23 Q.S Date: 20.03.2024

To,

The Executive Engineer & Project Director,
Ministry of Road Transport & Highways,
PIU - Paonta Sahib, Himachal Pradesh,
E-mail: piupaontasahib.morth@gmail.com

Sub.: Reply of compliance of order dated 06.02.2024 passed by the hanorable NGT in Q.A. no. 127/2024

titled Nathu Ram V/S. ministry of Road Transport and Highways & Ors. Pending before the Hon'ble NGT,
New Delhi.- regarding.

Ref: (i) No. SRM-DEV-{NGT ORDER APP. 127/2024/2011 Dated: 15/03/2024.

Sir,

This report is being submitted in compliance with letter No. SRM-DEV-{NGT ORDER APP
127/2024/2011 Dated on 15-03-2024 regarding the subject cited above issues raised compliance of
order dated 06.02.2024 passed by the honorable NGT in O.A. no. 127/2024 titled Mathu Ram V/S.
ministry of Road Transport and Highways & Ors, Pending before the Hor’ble NGT, New Delhi,

2. Necessary comments in this regard are as follows:

21 NH-707 leads to the state capital Shimla via Rohru-Hatkoti-Theog. This highway is a vital lifeline
for the people living in the interiors of Sirmour and Shimla District. The apple crap from Rohru,
Jubbal and Chopal is also carried out only through this shortest road for marketing to New Delhj
via Yamuna Nagar. This highway also provides connectivity for tourists visiting various famaous
destinations like much famous Maa Hateshwari Temple, the famous Mahasu Temple at Hanol,
etc.

2.2 Ministry of Road Transport & Highways, Govt. of India had sanctioned and awarded the work for
rehabilitation/upgradation of the following separate and independent projects:
|

g _Q‘c(.hwb ..

.-

PIU. Paonta Sahib ;
Ministry of Road Transport 4 Highways
Govemment of India '
Diary no.. 2335,,
Date :-..:!.f.J.F?L.‘:.J...ELJ'—‘i
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L.Hl\_l__.___P_\f_iALVIYA INFRA PROJECTS PW_._I_LTD.

Office: H No. 1222, B Block, Adarsh Colony, Ward No.3, Badripur, Paontn Sahib
Email: lnmpsnh 7076 gmail.com

CIN No. V45200 DLINOPTCITITIS

Length | Contractor/ |
Sr. no. Project Name | Start Date (km) Lane configuration Executing
lane/ 2 | it =
Paonta Sahib- | 4 lanef 2 lane with M/s ABCI
b | 08.04.2021 . ed should »
L Hewna . 09.04.2 25.00 ;an: et 2 l InfrastructuresPys, Ltd.
i ‘ 'M/s RG
i) | Hewna-Ashyari 24.03.2021 | 25.00 ol
(i) ya [ Ziane Buildwell Engineers
| Ltd.
(iii} | Ashyari-Sri Kyari |24.09.2021 |2500 |2 Iane/ M/s HES Infra Pvt. Ltd
Intermediate Lane IR A
M/s PRL Projects &
{iv)| SriKyari-Gumma |08.04.2021 | 1950 Intermediate fane infrastructura Ltd. -
Dhatarwal
|| Construction
Company Put. Ltd. (V)
. M/s Shivalik
(v} | Gumma-Fediz 22.04.3022 | 8.65 Intermediate fane Buildtech Pvt, Ltd.

23 The work of supervision of construction has been awarded to the Authority’s Enginear i.e. M/s
LIN. Malviya Infra Project Pvt. Ltd,, Bhopal who acts as Supervision Consultant for aforesaid
projects.

24 The projects include widening of existing roads to two-lane roads with paved shoulders/two-
lane/ intermediate lane with earthen shoulders, construction of minor bridges, roadside drains,
rest areas, bus bays, etc. Besides these, adequate/sufficient slope protection by the erection of
retaining walls, breast walls, toe walls, gabion walls, etc., and by deploying measures such as
shotcrete crib with vegetation, coco fibre/jute erosion control blanket with shrub plantation,
hydroseeding, interlink chain mesh, etc. on slopes are being providad.

25  The comments related ta the characteristics of the project terrain are as under:

NH-707 road traverses through plainfrolling and mountainous/steep terrain having mostly
carriageway configuration as single/intermediate lanes In Sirmour and Shimia. The area is
marked by a highly dissected mountainous terrain with sharp-lofty ridges and steep valley
slopes.

A) Geology
Geologically, the rock formations occupying the districts range In age from the pre-Cambrian to
the Quaternary period. The generalized geological ?minn inthe diﬂrlﬁt-k]as given below:

L/
Lt

J




880

Office: H.No. 122:2_K Block, Adarsh Colony, Ward Na,3, Badripur, Paonts Sahib
Emall: lompsnh 7076 gmail.com

CIN No. V45201 DL20LOPTCITATLS

L.N. MALVIYA INFRA PROJECTS PVT. LTD.

2.6

(al

Era Period Formation Lithology
Alluvium valley Sand with pebbles and clay & multiple cyclic
Quaternary | Recent to fills/ Older | S20uences of medium to coarse-grained
Pleistocene ) sand with pebbles of sandstone and lenses
3fluvium
of clay
Phlnr.ene -M- Stwalik Group Sandstone, shale, conglomerate, mudstona,
Tertiary Mipcene clay, gravel & boulder beds
L-Miocene - Oligo- | Kasauli/Dags Grey, purple sandstone, Shale, nodular clay,
Eocen hai/Subathu Shale, Limestone, etc.
Pre- Karol/ Limestone, shale, red shale Carbonaceous
. Inf; ; i
Tertiary Prié Carbioniianis nfrakarol, shale, slate, greywacke, dolomitic limestone
Blainis boulder
Group beds
Devonian Jaunsar series Slates schist phyllite
| Pre-Cambrian Chail series | Slates called Shimla slates
Achaean Jutogh series | Quartzites, schist and limestone

The geology of the project area comprises the Deoban, Tiuni, Ropri and Sundernagar formations
of Shali group. Massive dolomite, shale, limestona, massive quartzite, siltstones and phyllite are
the important lithological formations in the project group. Project area geological characteristice

are as given below:
Group Formation Lithology
Massive dolomite shale and limestone

Pecben or " Stromatolite limestone and shale
Shali | Tiuni formation {Atul Massive quartzite shale, slate, and Basic Ingressives
Group | Quartzite)

Ropri member Red shales and Siltstone

Sunder Magar formation Shales, Slates, Phillites and quartzite

B) Geotechnical properties
At the project site, it is noticed that the rock mass js mostly low strength and moderately to
highly weathered (at places it is completely weathered) and comprises of mainly low-strength
rock strata such as shale, slate, weathered quartzite, etc. These rocks, under saturated
conditions, reduce their strength drastically and are prone to rapid erosion and subsequent
settiement, especially, in the monsoon season.

Muck disposal

The details of muck disposal under projects are as under:

The hill cut material generated is being utilized in the co

n of various project

components such as the gabion wall, breast wall, the wall, wearing 'coat, bituminous base
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LN. MALVIYA INFRA PROJECTS PVT. LTD.
- M il

-\--_-_\___-—_—__

Office: H.No. 1222, B Block, Adarsh Colony, Ward No.3, Badripur, Paoota Sahib
Email: Inmpenh 7074 gmail com

CIN No. U45201 DL2010PTCIT3T1S

course, non-bituminous base course, sub-base, subgrade, etc. Further, the muck is being utilized
at various disposal sites for developing resources such as playgrounds, parks, wayside amenities,
etc. with permission/consent of the concerned landowner. These sites are provided with
protection works by the executing agencies.

(b) All the executing agencies are required to contral the disposal of all forms of waste generated by
the construction operations and in all associated activities. Some representative photographs
showing protection works along the muck disposal sites are annexed and marked as Annexure—
1. As such, there are no slides due to dumping. As per the provisions, all muck disposal sites are
being protected by the gabion wall at the toe. Additionally, slope pratection measures such as
benching, plantation and jute mat for arosion control are also being provided to control ergsion
and ensure the slope stability of the muck dispdsal sites.

2.7  Slope stabllization

Cut hill slope has been protected by various methods such as coir/jute netting/erosion blanket
with shrub plantation, interfink chain mesh, Shotcrete crib wall with vegetation, hydroseeding,
are being provided to ensure slope stability and reduce soil erosion In addition to Gabilon wall,
breast wall, retaining wall with gabion facing, and toe wall that are also being constructed for
slope protection. The achievement of slope protection works along with slope protection works

is as mentioned below:
Achlevement of Bioengineering slope protection works
S. Quantity (Sq.m)
Package Slope protection measures of slope Achievement
" protectionworks | 5%™)

Coco fibre/lute Erosion Contral

Project Blanket 37384 |  23654.00

1 with Shrub/Grass plantation atte

Package 1 Embankment slope
vegetation|lapanese
technology)
Interlink chain mesh 42472 34210.25
Coco fiber/Jute Erosion Control

Project Blanket 15600 7929.71

2 with Shrub/Grass

Package 2 plantation atte
Embankment slope
Intarlink chain mesh 114360 12037.53
Hydro Seeding 44190 19681.50
Bio-Engineering Measures - Valley Side 2854 0
Coco fiber/jute erosion Control
Blanketwith Shrub/Grass plantation 4448 4448.00

| g@m |

B -
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LN. MALVIYA INFRA PROJECTS PVT. LTD.
== = — = — —— ___--‘-"

Office: H.Mo. 1222, B Block, Adarsh Colony, Ward No 3, Badripur, Paontn Sahib
Email: lnmpsnh 7076 gmail.com

CIN No. D45201DIL2010PTCATATIS

s Quantity (Sgq.m)
- Package Slope protection measures | of slope Achievement
protection works (5q.m)
Project at Embankment slope
* Package 3
Interlink chain mesh 92504 22260.00
Hydro Seeding 44454 26851.22
Shotcrete Crib wall with |
Vegetation{lapanese i a0
Technology) L N
EimEngIneerin_g Measures - Valley Side 2287 o
4 Projact Interlink chain mesh - Hill Sida 158920 158920.00
| Package 4 Blo-Enginearing Measures - Valley Side 1506 1506.00
' B Hedge Brush Layer 540 640
5 Project Bamboo Plantation 32128 22128
PackageS | Hydroseeding 23477 23477
Geocell With Hydroseeding 12500 12900
Achlevement of Retaining Structures
Proposed
S. Slope protectio
No Package mp s i Retaining Achievement
e Structures (m) (m)
Project Breast wall-Hillside 4560 AS60
1 Package 1 Gabion-Hill side 3120 3120
Gabion-Valley side 2063 2063
Toe wall-Valley side 1793 1793
| Breast wall-Hillside 5998 5436.3
2 Project | Gabion-Hill side 710 628
Package2  _Gabion-Vaileyside 3546 3546
Toe wall-Valley side 6140 6168.5
Breast wall-Hillside 7438 5605
; Proect Gabion 11329 10816.45
Package 3 Toe wall-Valley side 7058 5427
) Parapet wall 9668 9668
4 Project Gabion wall 10213 10213
Package 4 Toe wall 4838 4838
Breast wall-Hill side 3615 3515
5 Project Gabion wall-Valley side 85 BS
Package 5 PCC retainingnrﬁﬂ—?allay:ide B 30238 3023.8

S ek
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LN. MALVIYA INFRA PROJECTS PVT. LTD.
—_— —
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Office: H.No. 12272, B Block, Adarsh Colony, Ward No.3, Badripur, Paonta Sahib
Email: lompanh 7?0760 gmail.com

CIN No. V45200 DI 2000PTC3ITAT1S

Some representative photographs showing slope protection works as executed in all the projects are
annexed and marked as Annexure-2

2.8 Further compliance vis-a-vis detailled comments vis-3-vis, locations shown in compliance of the
Grievances of the applicant are attached in Annexure-3. Moreover, detalled comments vis -a —a-vis
lacations shown in Q.A No. 127  of 2024 are attached In Annexure-4,

2.9 Landslides and Erosion due to Rains

(a) The area was very severely affected by the flash fioods that occurred in 2023. The cloud bursts,
landslides and subsequent slope fallure took a heavy toll on road works Including, damage to pavement,
retaining walls, slope pratection works, etc.

(B) There were heavy rains during Monsoon, in 2023 in Himachal Pradesh. State Government vide
notification no. REV (DMC) (F) 2-5/2023 dated 18.08.2023 (copy attached at Annexure-5) declared the
whole State of Himachal Pradesh as a "Natural Calamity Affected Area”. There was unprecedented
rainfall, landslides and extremely adverse weather conditions which caused damage to project stretch
and project works including muck disposal sites. However, repair/ restoration works have already been
taken up.

3. Therefore, here with submitted the comments of the Authority’s engineer against the grievances of
the applicant,

Thanking you for assuring our best sarvices

r mmmmj Project Pvt. Ltd.
|

$2e ey -
Team
S. Packirisamy

Copy to: -

1. The CMD, M/s L.N. Malviya Infra Projects Pvt. Ltd.
2. The Project Coordinator, M/s L.N. Malviya Infra Prajects Pvt. Ltd.
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1. Photos of sites in project package-5:
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Geocell with hydroseeding and bamboo plantation
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Geocell with hydroseeding and bamboo plantation
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Wayside amenity
Wayside amenity

Photos of site in project package-4:
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site

Photos of site in project package-3:

3.
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Water channelization work at muck disposal site
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Gabion protection work at muck disposal site




work at muck disposal site
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Gabion protection work at muck disposal site
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Photos of site in project package-2:

Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site




904

Gabion protection work at muck disposal site



905 @.

Gabion protection work at muck disposal site
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Gabion protection work at muck disposal
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Gabion protection work at muck disposal site
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5. Photos of site in project package-1:
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Gabion protection work at muck disposal site
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Gabion protection work at muck disposal site
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Development of park and gabion protection work

at muck disposal site
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Development of park and gabion protection work
at muck disposal site
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Development of school playground
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PSH/ABCUNH707/GL2023-202411227 Dated:07/Mar/2024

Te,

The Regional Officer,

H.P. State Pollution Control
Regional office, Plot No. 1,2 & 3,

HIMUDA Colony, Shubhkhera,
Paonta Sahib, Distt. Sirmaur,
Himachal Pradesh

m:wammumuzmmﬁmmmm
of Paonta Sahib-Hewna Section (Km. 0.000 to Km. 25,000) of NH-707 in the State of

MWW%WMMWIM%M

hmMurwmmunmw-mmmmm
w.r.t. abservations by HPSPCB.

Ref. * 01. HPSPCB letter no. HPSPCB/RO(PYY Mis ABO! Infrastructures Pvt, Lid.2023- 3056-
37 dated 43 02.2024
012 MoRTH letier no. MoRTH PIU- P.SJAF/2020-2021/Vol /3019 dated 23.02.2024
(3. RE letter no. LNM/MoRTH-PILVPKG 1-Vi2023-24/2717 dated 26.02.2024
04. MoRTH letter no. MoRTH PIU- PS/AE2020-2021 Vol 113037 dated 29.02.2024 ==

Deewr Sir,

in reference 10 your lefier cited at (01) above, we are submilting herewith compliance
sintusfaction taken repon w.r.t. the observations made during the inspection held on 13,02.2024,

It is most humbly submiited that dumping of muck has not been done al any non-designated site.
We have obtnined permissions/consents from the respective landownert/department for disposal
of the muck and provided the required retaining structures however the extremely adverse
weather conditions i.c. unprecedented rains, cloud burst and landslides in the recemt past has
damaged the completed works. Copies of the permissionsiconsents from the respective
landowners/department for disposal of the muck are enclosed herewith.

Nevertheless, apropos to the observations made by your good office, we have taken the

necessary actions and an action taken/compliance repon is enclased herewith, we hope you will
find the same i order

Yours fithfully,
For ABC! Infrastructures Pyt Lid,

v ER (P42 ' y
(A , b HP

Vilage Kurgd Paonia Sand, Disa Sumew (1 ) 173025
Sie Offics.. Knasra No 2628 283, : _W'Tnm 100!
_ _DN-23, 200 Floor SeciorV. Sai L ' i
mw 4004 411 \ 48 Fan : 0334004 4119 E-mal © komstla@daAncEioa Com e abchinina
Tl -

Sr. Geologist
LN.M. Infra Projects Pvt. 1

NH-707, Paonta Sahib
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Encl. (i) Acton taken/compliance repost
(1) Copies of the permissions/consents from the respective landowners/depariment

Copy 1o -
I The Project Director, MaRTH PIU, NH-707, Paonta Sahib.
2. The R.E, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.

W3

Sr.
LNM, e Oc0logist |
Milfm? H&M Pt Ly

¢ petef



915 ; ' e

|
Attipn taken Complisnce regort L)
Refererce % No. L. Photograph No. 18 2 =

Location Mugs Dumpmg site at Kando Chad iess Sataun Bridge at Chamage Km 164650
Observation mwmmmmmﬂwmsmmummq
was abserved that the retoiming structures have been provided toword Kando Nailah
to restrict the spiloge of muck into nalish However, the retgining structures hove
heen portglly dumoged ond requre immedote repair Photogrophs ore oftached
herewith
Compliance | Suitable Drotechon wotk e gateon structure was provided to retan the flled |
matenal at muck dumping site located at Ch. 16+650, however the extréme weather L
conditors damaged the compieted works This dumping site has already been
tiosed ard ro hurings dumping o beng carred out  Notwithstanding, (n compliance |
of the obsgrvation made, retaining structurd hai bees relored nlmnhtﬁ
___ohotagraphs fuenshed below
—m-ﬂw_ e .

'y "'ihl.[..ld_ e A

o ' ®

r /{ .'-H*J’U?..J'-mmuml'h LN B o onta Salt o
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_ 5 Mo 2, Photagragh Mo 3 & & — el

Referenie
Location Mutx Dumping site af Poka rosd near G555 Sataun
Odsarvation  Reraining SUuctunes Browded (o setun the muck are not sufficint as same Aas been
prowided anly on ot sidle of the dumping site while other ide of the site « withguf
any retaineg dractures. Which o resulting inte pediage of muik (nfo e fingon
- ihod. PRotogroghs = Qe GftoLhed Aerdwih
Compilance F

The durrpirg Wie 10cATE0 3t km: 20200 (53100 Poka road) o being wed for $500s3)
of muck The sutable protection works | & Gabian structuse & 9roviced 10 relia the
filied matenal gn the otmer side o proviged The photographs ate furnisfed Dedw

far murw:ﬂ%
T e
L'&". i, Ay

LN: o, et 1 | ¥
! ' CIE Pyt .
= w7, Faonig S'Mbl-ld.

cum Water Conservation |y
L.N.M. Infra Projects Py, 1Lad, i

NH-707, Paouta Sahib-}1p

*

andﬂ%&ﬁlm

% 1 Mis L.N. Malvlys Infra Projects Pvt. Lid.
QAR Paanta Sshib, NH-707
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nEﬂM:l L SiNe 4 Photograph Bo S £ 6
Lo ation ] Mucs Duamping site a0 ehammigge e 20 100

Observation i was observed that, mo ceroinidy structures owe  Desn proveded tawarids fhe
ghorwminill sige o the site  Fhie ok dhepend gt thea wie s airectly spdiing o warfleny
depresnet  Neceswny retadving straclures alomg with prowismons af drainage are
reguntrd B b priveided. FBaogy apdia o e aifoctied hetewith

Compliance The Dumping site located at Km. 21+300 has already been closed and N0 duim@ing
carried out at this site. We have carried oul the bench formation ard provided the
stahip prolection works  The necemary retaimng structures have Deen akso
arovided towards the downhill ude We have also provided the jute mat slong with
seeding We ate alse undertalung plantation above beénching area The photograpts

e enclosed herewith for your rtady refierence.

™

™

s

*

=i o

:

o o T -
"

L

L

o

L

™

®

®

Brogals :
tk/ IIIILH.“MIIHHIPM}IGHPI‘
FRECT RER. Py | HM Paonta Szhib, NH-T0T

o
P . ™

§ i

m B i nhAStUCTOTIE P i ' t Ge:
s 707 Paonia Sahib H L '-1 ’Iﬂflsr JT

e mmmmﬂ ot 202 Sahil

L.N.M. Infia Projects I'vi. Lid
NH-707, Paoata Sshib-HP

o2 AR |




; 918 X

' Refeconce. 'mm:u - —
m_._.q_._,' __Luliﬂt dumprg site near Hewna Temple at chanage 24+ 400 2

|mwmﬂdmmmmm mpﬂtﬂ‘mpf&nhﬂandm e
dhstrict The company is required 1o provded/repoir NICESIOTY TS @Qung SlrucTures in
- —-___',fw"‘“mﬂfhiﬂwlhntmtmhmummwﬂmahmrmnf
Comphiance ' §7/920 Mhatagraphs are attachea hevewsth '
BrotedLONg SAB located 3t Km 24-400 near Hewan Temple & bBhag used fo
of the temaiiomple and not for muck érnpasal. e have developed thesiont yad
= ready refers __ﬂtl-. Jeovided toe wall, Protggraph are enclascd Perawtiis, wt

P Bn
e gene Mée L. Malviya Infra Projects Pvt. Ltd
X PRTIE | MANAGER By, | £ q}“t/ Puonta Szhib, NH-T07
T R T o S T Edihr wolopisy
o Pais gl e ' -1fe. rje, : Pvt
.HL..—-— "‘.r'.l'?‘ i wJilla S.-hjé - e
Sr. Geo i1 | = Eapen
-— — Ll - a7 g
ol s i o 2 “‘ llm]l."."l-'l
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gelenice l Photograpl:No. 9 & 10

mu:lliﬁ_
after sie o 4]

et} |

Much dusiPIng site it chainage 184500 (Non ﬁl;tll;iltud mutk dumpine

" Observalan |

Lepression without

jp wits observed thor the muck t:l}lrﬁ?ﬂ,ﬂ disprased into the vg required to e taken

| ary refmaong struciite. Immcdiate preventive MEGEE or (g TIe
P 4 -

'T‘E"m further ensure that w dumping of miuck (s corr 87500 Saton Henuki mdﬁ_'

Compliance | It is clanified that the dunpng site located at
| apoved dumping lotaton by the lores’

inchuding gabion structue 15 alyo - wavided to
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Reference  Phots - ;"'_m'?_.“_;‘_”__ ey e
Location Muck dumping sie at chainage 14430 INon desgnated mudk durigng
chainage km 21+430) - .
‘Chsenvation It was abserved thar, rou hove cames out dumping of ek along the Wil after
howage Nm 21430 The muck a diveetiy Wpzsed aiang e Al wirheys iy
__________ ___tetaningstrcrues, g
Compliance 1t is clarified that this dumaing site s iocated at km 21+300 same locanen »ny
003} M resterated tha hE dumping site has alveady been ciosed and e
dumoirg & carmed out at s Site. We have carnied out the bench formatian and
Provided the sutadie protecnos worky  The necessary retaimng structuies haye
Been a0 provided towards the cownhil side We nave ava proveded the jute mat |
slary with segding. We ire aiso ~ngenaking pantiticn above benching atea Thp
S2CIORIEENS Are Rnciosed herewith for o readyreference —
ril Ws L.: Walviya infra Projects Pyt Lid.
AN " Paonta Sshib, NH-707
- -1-&.“1&‘-1“ bt LN W nﬂﬂ’ngm
vl _._I'_whlrxup:: o \:; |l|.“1-| "'ﬂjl_'c[_; M LM
o S ] 'f J'U?" Pﬂﬂnu b =

: J cum i
Sr. Ge ghvironments! h._{;n's‘t"!“"."wﬁi’
NI Sors NH-T0T, Paonts Saib-
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nelerence ___Phatogragn Ho. 134 18 = ————1

l
K/"-!‘.

- Lacation ﬂ\ﬂ:ﬁg;nml at chainage 23+200 (Non-des gnated muck dumping a1 chainage |
Km 218

Observation  Dumping of muck along the Ml after chanage Km 214430 The muck 15 dicectly
disposed along the nill without emy retalming structures mmediate prevestive
measare 1y reguired [0 be 1oken ond to further ensure that, no dumging of muck & |
carried oul ot this site :

| Compliance 1nummmuMmhmu-nm_Mummmmmum‘i

| Iﬂmﬂnummdmmnmmw.mm,

Brotectian werks including gadion structure o aiso baing provided to retan the filed
! matenid The work o in progress and we dre putting out best efforts to complete
| | the same o

) il

NH-707 Paons Sanp BT ; i"ﬁ“""‘jﬂﬂu Pvt.
NH-707, Paonta Sy

rt‘,

-

Sr. Glon-Tecknical Expert
LN b |
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PORATION OF INDIA LIMITED
mmu OVERNMENT OF INDIA ENTERPRISE]
wm'”:. TORMISO 9001 :2015Certified Companyl
Sabb Distt Srmour ~ (HP}173028

% . Duted 186 2021
T,

ABCH Infrastruciure
Pupnia Sahib Pervate Hmited

Sub: Dumpng of overburden wasts materssl dunng the widening of rosd by
ABCI Infrastructure Private limit Imm

Sir,

It & observed that rcad widaning work is going on near ne Rajban
sMalerinl generated is being nfrasinacture mhu:m:
CCl g in futues .CCl I8 dumped near ltludi,:” F'll'ﬂ:

- "'“mhmg'm""m umping m' oty

11 iz requesied 1o kindly Instruct the concem o dump the waste matorisl in our
factory yard CCIwill handie the dumped maters inside the plant

Your kind cossidaration and permission in the above matter will be appreciated.

Thanking you

D] L
6’\%\’ "HR%Q]

St. Gep 7 Emnmwm‘m
LNM Infra lﬂﬂjﬂ Dt Srmour |« *Hﬁﬂ
- ﬂ?. Pm'nh le'

Sahip

W LN Maivtya inra Projects Pyt Ltd.

e i

 pvirunmental curh \'l-mmlun Expert
e LMM, Infra P fpents 1'% Lad.
1107, Paiia sunibeiiy
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OFFICE OF THE PRINCIPAL
GOVT. MODEL SR. SEC. SCHOOL SATAUN

Distt. Sirmour (H.P) 173029

--.____

Ref No......... . 5
‘%TWTQ’ETPI °E]

NS (o7 ok T W03 3 T 2T

S At ABc] wmﬁ-gpq;}%%w(%
O Z87 &1 ey Wemey & smsusar <t |
U] B TE B tepng Wb wny R
St off 21 o ot aPnTi G39) O
G 17 <7
9:‘% » FTIH Wm%ﬁmm%qﬁg&q
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No/FCA Nh/707/Vol/_IS50 (it —ZLFIR = ﬁ._?""-_-.

H P. Forest Department I
Dated Sri Requka ji the S2-Y30y/
The Project Manager,

ABCI Infrastructures Pvi. Lud.

Subject: vommym-mmmmwuhumwmmimh

kmmmmm
s, Please refer to your office letter No, PSH/ABCI/NH707/GL/2021-
2022/ 110 dated 28.06.2021 on the subject cted above. . _
2. In this regard, intimidated that as reported through joint inspection of

Range Porest officer, Shillai as well as as representative of your company 1650

sites has been selected, which has as under:-
Fy' |5 [Name — oM o B Propsed weabmntolhe e |
£ | block/Beat | Forest | Coordinates = .
1. |Sawun/ |RF i Prowdion werk for siope
Sataun Sataun, |E-77°38'S5" | stabilisation towards uphill -dﬂ,lﬂ"
c-2 well as down side ¢
2.Gabin Walls of leanth approx. 60
- g , 1
| o a.rqgnlww&mﬂ >
2 | Sstaun/ |RF N-30"3425" | 1. ‘ work for siope
| Sataun Sstaun | E-77°39'11° | stabilisation towards uphill side as
g well as down side .
- 2.Gabin Walls of leanth appiox. 40
mtr, _ . . Ay LFE
- 3. Felingofarea withsoil. |

C Tt is also informed that the following condition must be kept in view while
_{ caking up above work. t ok
_ conservation. 1 i

ing
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No./NH 707 1383 "
H.Ffl'hu mﬁai-ll___m b
Dated Renuka Ji, mg}iﬂaﬂ-ﬂ-
To Froject Munager,
ABCT Infrastructures Pvt. Ltd

Puonta Sahib, Dharier- Sirmour, AP,

Subyect: Regarding development

Sacisl Responsibility.

This is in refereace to your office letier No. PSH/ABCL/NHT07 /GL/2022.
43/891 dted 19/05.2022,00 the subjest mintioned AboNE

advised to submit progosal for development of degradee
Mmmuwmmmﬁummm

of degraded forest area under Corporate

of Name of [ Name

]"Hr. " Merne
| Na - work of Ages

| 1 . 'r.___..... = ” |
T

| foreat
aren

Particulars of Worle 1o be cerrisd | Comipletion
ot of work o

| Removal of garbage from | Two monihs |
forest i

area period
2. Construction of retsining
walls, wherever roguied
| 3. Piling with soll and top »
| layer af the surface |
be covered with 30-50-°
metar-deep fertlie soil (top

sod).

4. Plantation of native plast |
speuics |

5. Slope stabilisation by Qeo- ‘ |
Jute technigques.

6. Fencing of developed foregt

| fence
7. Channciization of seasonal
Mala ete
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Sir,

217109 dated 26.06.2021, on the subject cited above.
2 hmmuamuuwmmw

HMWMMﬂuw-mﬂmmmmm
been selocted, which has given as undér -

"B Name of Biock Nameof Fgrest | (GPS) Coordinites w.-_-ibf#ﬁn ‘
No | Bext = i
| Chbacheti/ Sasth | RF Samh C-1 | N-30° 13'14 380" 1) Protection work for slope
‘ « | stabitisation towards Bl side.
BT 370081 | ?
100 meter.
" xl‘hdmﬂmnﬂ.
4). Grass sowing aed
development of walking trasl.
3). Closure vin chuin-link
fence & enirance
. RE N-JU 280" | As per sl { requiremeni
|3 Iw C-ﬂwﬁ.rrn-n- : uh‘i -
. e ————— ey
'3 T Tecamushiti | |BF Jsmbukhals | N30 290415 walls of lengih =s
Qondper |G -7 381725% | mquired as per site.

It is also informed that the following conditien must be kept in view while lekiag up
abovy ok
@ Abowe work will be done voluncarily by you for the purpose of fores! congervaton,
bl Mo ownerhip or possession of your company end other agency will be considersd
during and sfter completicn of work.
¢l The site end work will be subject 1o jurisdiction of ibis Forest Division 23 well 55
Indian Foresi Aot as wall &3 Foreit Conservallon Att.

J\

i
s S .

" Sr, Gﬁdum ,
Nfgi 'fnfrﬂ Pm,f Lo T:" @L‘//
707, Pagneg saph'}?a -

...l....l.l........l........I..Iﬁ..
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‘ .I; @ R.G.BUILDWELL ENGINEERS LTD.
AN 150 5001 ; 2008 CERTIFIED COMPANY

£

NATIONAL & STATE HIGHWAYS CONSTRUCTION

Ref: RGB/NH707/PKG-2/Misc./2023-2024/145 Date: 08.03.2024
Ta,

The Regional Officer,

H.P. State Pollution Control Board,

Regional Office, Plot No. 1,2 & 3,

HIMUDA Colon, Shubhkhera,

Paonta Sahib, Distt- Sirmour,

Himachal Pradesh

Project:  Rehabilitation and Upgradation to 2-lane configuration of Hewna-Ashyari Section (km
25.000 to km 50,000) of NH-707 in the State of Himachal Pradesh under Green National
Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode.

Subject: Compliance status/action taken report w.r.t. observation by HPSPCB.

Ref. 01. Letter- HPSPCB/RO(Pt)/M/s R.G. Buildwell /2023-305859 Dated 13.02.2024
02. Letter- MoRTH PIU-P.5./A.E./2020-2021/Vol.l11 /3020 Dated on 23.02.2024
03. Letter- MoRTH PIU-P.S./AE. /2020-2021/Volll1/3038 Dated on 29.02.2024
Sir,
In reference to your letter cited at (01) above, we are submitting herewith compliance status/action
taken report w.r.t the observation made during the inspection held on 13.02.2024.

It is most humbly submitted that dumping of muck has not been done at any non- designated site.

We have obtained permissions/consents from the respective landowners/department for disposal of the
muck and provided the required retaining structure Nowever the extremely adverse weather condition i.e.
unprecedented rains, cloud burst and landslides in the recent past has damage the completed works, Copies
of the permission/consents from the respective landowners/department for dispesal of the muck are
enclosed herewith.

Nevertheless, apropos to the observation made by your good office, we have taken the necessary actions and
an action taken/compliance report is enclosed herewith, we hope you will find the same in order.

Thanking you and assuring of our best services at all times.

For R.G Buildwell En

gineers Limited

Enclosure:- {i)Compliance report.
(ii) Copies of the agreement of the respective londowner.
CC. 1. Project Director, MoRT&H, PIU-Ponta Sahib (HP) -173025 for kind information please.
2. The R.E., LN Maiviya, NH-707, Poonta Sahib, Sirmaour District, Himachal Pradesh

ﬁ QQ} Corporate Office :8- 30, R.D.C ﬁiﬂmn Ghaziabad ( U.P ) - 201002

Emall i.d = info@rgbuildwell.com
Sr. Gﬂolngiﬂ
NH-707, Pavisy Sahib

F
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on taken/Compliance r .f
Reference | Sl No. 1 Photograph No. 1,2

Location | Muck dumping site at chainage 304300,

Dbservation | The site is currently being used for dumping of muck. It was observed that, retaining structures
provided on the downhill side are reaching its peak capacity. It is required to provide additional height
to the retaining structures as per foeasibility, 5o that spiFla_!E of muck in Khajiyar nalah r.an‘!;e_avmded,

Compliance | The Dumping site located at Km. 30+300 has been closed prior & the suitable protection works i.e.

Gabion Structure is provided to retain the filled material. No any further muck disposal to be done in

future. The photo graphs ara ballow-

E3¥FRES

® 9920909209292 9% 9299 92 929292 93 9 9 930
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e

I'..ﬂ.;



932

Brinpo =Tipinesr
Mig LN it s mirs wrojects Pyt Ltd.

# o rasiiaz Sanib, NH-TOT
b _

LM, It romects Py, )L
NH-T07, Paunia Subibe] 1P




933

Reference

5. No. 2 Photograph No. 3,45

Location

| Muck dumping site at chainage 32+940.

w

ﬂhnmﬁm " The site Is currently being used for dumping of muck. It was observed that,

| strict spillage of muck has been already reached it maximum capacity and furthekmucksdumping will result in |
| spillage of muck down side of the hill. Immediate measures are raquired to be taken.

Compliance | The Dumping site jocated at Km, 32+540 Is being used for dumping of muck & the suitable protection works |

| i e. Gabion Structure is also being pravided to retain the filled material, The photo graphs are bellow-

1a’baﬂaaaaaaaaoaaaoocotofaaoloaa

5
Mis LN Malviys infra Brojects P
Faoni? Sanid, NH-TOH
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Reference

2 O

935 *'

&

Si_rdu 3 Photograph No. 6,7,8,9

ﬁhnruahun | The site is currently hemg used for dumping of muck. It was observed that, re'raillmng 5

Mur.lu dumping site at chainage 33 +900.

nwded‘ (1]
strict spillage of muck has been already reached it maximum capacity and furtherimuck dumping will res.uJJ

3

L]
~
L
x spillage of muck down side of the hill. Inmediate measures are required to be nk.nn | HI.

| Compliance | The Dumpling site located at Km. 33+500 s beirlg used for dumping of muck & the suitable protection works I
Le. Gabion Structure is also belng provided to retain the filled material. The photo graphs are bellow- | *
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| Reference

5l. No. 4 Photograph No. 10,11,12,13,14,15,16,17

lon

[

| Non-designated muck dumping along Hewna Khala at Ch-26+400. |

it was obscured that, the dumping of muck along the Hewana khala has been carried out. No retaining J
structures are provided and dumping muck is spilling into the nallah. The muck is directly disposed along

the hill without any retaining structures.

Compliance

The above said location is not any part of dumping site nor used for muck disposal. In this regard we
would like to apprise you that no any muck disposal done. It is evident that massive huge landslides
occurred on several times during monsoon period at this location and the traffic movement was also
stopped which was conveyed accordingly. However, we have provided the protection measure to avoid

the 5preadin;‘.uf muck. The phato graphs are bellow-
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® ...'-.{' -.;-:—:—
Reference Sl. No. 5 Photograph No. 18 = | :
Location Non-designated muck dumping along Hill after chainage 33+900. z
—
Wﬂl It was obscured that, the dumping of muck along the Hill was carried out. No retaining stroctures are J
Y provided and entire dumping muck is spilling into the nallah -
Compliance | The above said private land is being used for dumping of muck and the suitable protection. The suitable

protection works i.e. Gablon Structure is already provided to retain the filled material. The photo graphs
are bellow-
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TGE HHES

Ilnfra Pyt Led

Letter No:HES/NH-707 /Pkg 111 /2024/997 Dated: 0R.03.2024

To

The Regtonal Dificer,

HESTATE POLLUTION CONTROL BUARD,
Regional Office, Plot No.1,2&3 HIMUDA Celony,
Shubhkhera, Paonta Sahib, Sirmaur, HP.

Email : pchiropaonta L@mgmall.com

Sir,

Sub: 1 HPSPCH/RO(Pe) /M /¢ HES Infra Private Limited /2023-3060-61
2. Regarding Compliance of Letter NO MoRTH -PIU-PS/AE/Z020/VOL1 /3021

Dear S

This is to reference 1o your letter no HPSPCE/RO(P)/M/s HES Infra Private Limited/2023-3060-61 &t
13.02.2024, MoRTH -PIU-P.S/AE/2020/VOLII/3021 di 2302241t is most humbly submitted that
dumping of muck has not been done at any non-designated site. We haye obtamed permission/consents
from the respective landowner fdepartment for disposal of the muck and provided the required
retaining structures however the extremely adverse weather conditions L.e unprecedented rains, cloud
hurst and londslides in the recent past has damaged the completed worle.

Nevertheless apropas to the observation made by your geod office, we have taken the necessary actions
compliance report is enclosed herewith, we hope you will find the same in order.

Copy b

The Project Director. MoRTH, PIU, Paonta Sahib, H.P.
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Action taken/Compliance report

Muck dumping sie al Village Gangtoli al Chanage K 52-200

Thit salie b biting sed for dumping of muck howeaver, |t was observed thalrelalning strocluies
provided are insuthiciant to rédtrict the splilage of muck down the hill into the nallah,

Wa had pratectod the dumping yard with gabion walis. After the rain. thers was alot of damage
and wa had to rapair it.
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Referarce | 51 No. 2, Photograph No 3
ipcation | Muck dumping site at Village Gangtall at Chalnage Km 52+ 760

The site is adjacent to Ashyari khad It was abserved thal retaining structures are provided a1
Obsevition | the dumpng site. Howoever, same are insufficsent to retain the additional muck & bae j

dumped in the future as the retaining structure have already reached Ity masimum capacily

We have taken proactive meassurées by constructing a gabion wall. This strategic decision
Compance | mitigates potential future complications, ensuring thal waste management remains efficient
Wark completed as shown In the plctures

i Retereace + §i No 1, Photograph No A
tocation | Muck dumping site adjacent to Gangtoli Khad at Chainage Km 524070

' The site 15 currently being used for dumping of muck. It was obsarved that retaining
structures provided to restrict spillage of muck has reaching its masimum capacity along with
partial damage to retaining structures and Further muck dumping will results in spillage of

much dnwn'_iide af the hill,

Tha cite is currently being used for dumping of muck. It was observed that retaining
structures provided to restrict spillage of muck has reaching its maximum capacity aleng with
partial damage o retaining structures, and hurther muck dumping will results in spillage of

| much dewnside aof the hill,

(Hhseyation

| Complance
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Aeference 5 Ko 4, Photograph No s
| Location Muck dumping site adjacen! to Gangtoli Khad a1 Chainage Km 554400 _
The site 15 being used for disposal of muck, it has been cbserved that, the no rétaining
| Obsevation  structures are provided to control the spillage of muck. The muck dumped is spilling Into the
Gangtali khad A —
Sir, we had provided that retaining structure, it had colinpsed due to heavy rains, we have
cleaned it and are repairing it in gangroli khad.

[

® O O 0 0 50 OO 000 OO OO OO OOEOSOSOOS®OSOGOS T W

Complionce

- "

N o - S

-

Axdprence |8 Ma 5, T’hntngugh._l‘i_-z_l E___ === 5
Location Muck dumping site at Chainage Km 53+000 I

The site is hemg used for disposal of muck. It was observed that, the protection work

Cuammsion provided to retain the waste is damaged. The dumped muck is spilling down the hill

- We had protected the dumping yard with gabion walls, After tha rain, there was a lot of

Comomnss damage and we had to repalr it.we have cleaned it
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Heference S-I Mo b, Photagraph No. 7
| Lacatian Mul:k dumping site at Chainage Km Mu

The site 15 baing used for dumping of waste muck. It has been abserved ﬂut tha mn-‘mmg J
Obsevation  structures provided for control of muck spillage has already reached its maximum capacity. |

| And muck was found spilling over these structure.

ey, | |
After heawy rain there was muck spilling. We got it cloaned and repaired the damaged |
refalming structore.

‘i

Refarence | SINo. 7, Photograph No.B -
I_w:ntmn : [ Mu:l: dummng site adjacent to kayari Nala at Chainage Km 734600

2 , ' The site is being used for dumping of waste muck spillage has already reached its maximum
hyevation _ .
| | capacity. And muck was fourd spilling over these structures
After heavy rain mrmﬁa muck spilling. We gm-it :Iwn::d and r;-pulrur.l i_he di;l’ﬁdﬁltﬂ
| retaning stru:luru

| Compliance
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CIN-UB5910DL1991PLE04B 230

PRL Projects &

¥, Infrastructure Limited ——
BUILDERS &
Regd. Office: *Puja House' 4/1 Vikas Apariments. East Punjabi Bagh, New Defhi110 026 (INDIA) GOVT. CONTRACTORS
Tel - (0} 011-41016093, 47016093 E-mail - office@prprojects.com
welsie  www.priprojects com
Ref. No.: PRL-DCC(JV)/HP/664 Date:27.02.2024

To,

The Project Director,
Ministry of Road Transport &Highways,
PiU-Paonta Sahib, Himachal Pradesh.

Sub.: Rehabilitation & Upgradation to intermediate lane configuration of Shri Kyari-Gumma
csection of NH-707 in the state of Himachal Pradesh under GNHCP with loan assistance of World
Bank on EPC mode (Package-IV)-Subject- Notice under Water (Prevention and Control of
pollution) Act 1974, Air (prevention and Control of pollution) Act 1981 and non-compliance

under C & D Waste rules, 2016 -Reg.
Ref.: 1. Letter No.MoRTH PIU-P.S./A.E/2020-21/Vol.lll/ 3022 On DATE: 23.02.2024.

2.No. HPSPCB/RO(Pt) /PRL Projects and infrastructure Ltd./2023-3062-63 on

Date: 13.02.2024

Dear Sir,

This is ta inform you that we have received your letter regarding the spillage of muck over the
top of the retaining structure which may cause the water and air pollution in the vicinity location

i,e. at Km73+600. km.83+250 and km.84+420.
The compliance report from our end is enumerated below.

1. The location at Km. 73+600 is under package-lll, because our work Project started from

Km. 75 and end point at Km. 94+900.

2. We have already constructed retaining structure at km.83+250 and along dumping point we
have also planted trees and grass. Due to heavy rain some material slips over the structure.
Now material lifted and height of wall is raised. So needful has been done. Photo attached.

3. Our company took the site from the forest department and constructed the wall at

km.84+420.but the same time forest department refused/ canceled the permission in
writing. So, we not dumped the material at the site. During rainy session the road from

jamli to Rohnaut slips and Himachal PWD dumped the same at the location.
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Hence, we are hereby intimating you that we have no scope for the removal of the spillage of
the muck over the retaining structure for our project highway.

This is for your kind information and record.
Thanking you and assuring you our best service at all the time.

Yours faithfully,
For PRL DCC (JV)

For PRI Progects & Infrastruciure Wig.
ol
Dwrector
(Authorized Signatory)
Copy to: -

1. H.P SATE POLLUTION CONTROL BOARD (Distt. Sirmaur, H.P)
2. L.N Malviya infra project Pvt. Ltd,
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Dated 51 Reneak ji the ﬂ‘a,él ey

Pﬁ..-hﬁ:lnm M Uhumfmﬂuu:m
hﬁw Pyt Lad, Cotporate office - ALI%, A Black,
thani Lok, Phase 1 Qurugram 122000 {Haryana)

v ; .
.WIWW At cutling or slide prone sites o Jamis

Sir Ple

T e Subject ciied ata, * eV 00 leiet No. PRLDCC UVIHP/-066 dated 06.07 2631

Sr. " Name ~of | Name g o o
Ne  block/ i A
— Forest Coordinates J ‘
 Rohnmj [RF :
Rohnaz/ N-30445.7 | 1. Promction work o slope stabiisason
MJM Jc;.;m E-77%a 152 towards uphill side as well as down side.
2. Gubin Walls of leanth spprex, 60 mt:
| . 3. Pilling of ares with sod

e Ilhlltuuhn. od that the mwhﬂlhﬂuwﬂ;

™ i e
4l Aliove will be done voluntarily by ygu for the purpose of forest conservation.
5 No. Ownership of passession of Jour company and other agency il be
considered during and after completion of work
¢ The site and work will be subject to jurisfction of this Posest Division as
well as Indian Porest Act as well as Forest Conservation Acy

d) Any violation of canditions will be viewed sericusly and action will be takes

as per rules against the defaulter.
. 2
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